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PREFACE . 

» This Brochure gives brief information about the work done by the following 
Committees एव the Haryana Vidhan Sabha constituted for the year 2004-2005 :— 

1. Committee on Public Accounts. 

2. Committee on Public Undertakings. 

\ 3. Committee on Estimates. 

ं 4, Committee on फिट Welfare of Scheduled Castes, Scheduled Tribes and 
Backward Classes. 

5. Committee on Government Assurances. 

6. Committee on Subordinate Legislation. 

7. Committee on Privileges. 

8. House Committee. 

9. Library Committee. 

10. Committee on Petitions. 

- 11. Rules Committee. 

12. Bunsiness Advisory Committes. 

{ 
CHANDIGARH : SUMIT KUMAR, 

Secretary.
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PUBLIC ACCOUNTS COMMITTEE 

The Committee for the year 2004-2005.was nominated by the Hon’ble Speaker in 

pursuance of the motion moved and passed by the Haryana Vidhan Sabha in its meeting 

held छा 10th February, 2004, (0 authorise him to nominate the members ए the Commitiee 

on Public Accounts for the year 2004-2005 on 7th April, 2004 which was notified vide 

पका वा. Vidhan Sabha Secretariat Notification No. PAC-1/2004/21, dated 

-8th April, 2004, 

N The Committee fixéd/held a total number of 59 meetings during the peried under 

review. The names of Members and number of meetings attended by each of them are 

shown in the following table :— 

Sr.  Name of the Members Number of 
No. meetings 

_ attended 

1. Shri Puran Singh Dabra, M.L.A. ) 58 

2. Shri Lachhaman Dass Arora, M.L.A. 57 

3. Shri Jitender Singh Makik, M.L.A. 50 

4. Sbri Ram Bhagat Sharma, M.L.A. 51 

5. Shri Jai Parkash Gupta, M.L.A. 46 

*§. Shr Chander Bhatia, M.L.A 13 

7. Shri Abhay Singh Chantala, M.L.A 9 

8. Shri Krishan Lal Panwar, M.L.A. 14 

**9. Shri Anil Vij, M.L.A. 23 

* Shri Chander Bhatia, M.L.A. has ceased 10 be a member of the Committec 

consequent upon the acceptance of his resignation by the Hon'ble Speaker 

from the membership of Haryana T.egislative Assembly w.e.f. 19th July, 2004, 

Shii Asil भाप, M.L.A. wus uuminaled by फिट Hoa ble Speaker vn 174 July, 

2004 to serve as member on the Public. Accounts Committee for the remaining 

period of the year 2004-2005.



REPORTS EXAMINED 

The Committee examined the Report of the Comptroller and Auditor General of 

India for the year ended 31st March, 1999 (Revenue Receipts) and also partly examined - 

the report of the Comptroller आएं Auditor General of India for the year ended 31st March,f} T 

2000 (Civil). 

Meetings held and Business Transacted 

The details showing dates of meetings held, the number of members present and 

the business transacted at each meeting are given in the following table :-— 

Sr. Date of meeting Number Business Transacted 

No. of 
Members . i 

Present - 

1 2 3 4 

1. 14th May, 2004 6 The Joint Secretary; Haryana-Vidhan Sabha 

welcomed the Members of the Committee 

and explained the scope and functions of the 
Committee. 

2.19th May, 2004 6 (i) Consideration of papers placed before the 

Comrmittee. i 

(i) The Committee scrutinized the replies 
received from the Government in regard 
to the implementation of observations/ 
recommendations of the Committee 

relating to various Departments. - 

3. 25th May, 2004 7 The Committee acceded to the request of the 
representatives of Mines & Geology and 
Transport departments to postpone the oral 

examination fixed for 25th May, 2004, 

4. 26th May, 2004 7 (i) Consideration of papers placed before the 

Commitice. 

" 

ey (i} The Commitiee scrutinized the replies 

received from the Power and Public 
Health Departments in regard to the 

implementation of observations/ 3 > 
recommendztions made  hy  the _ 

Committee of the following paras of 

vanious Repoits एवं e Cuunnilive - — N 

Paras Reports 

41 36th 

39 38th



1 2 3 ' 4 

5. [डॉ June, 2004 6 Oral examination of the representatives of 
Mines & Geology Department in respect of 

paragraph Nos. 1.5 and 5.2.8 हा) of the Report 
of C & A. G. of India for the year 1998-99 

. . (Revenue Receipts). 

6. 2nd June, 2004 6 (i) Consideration of papers placed before the 

Committee. 

'(if) Oral examination of the representatives 

of Irrigation Department in respect of 
paragraph No.s 1.8, 1.9, 5.1 & 5.4 of the 

repert of C & A. G. of India for the year 

1998-99 (Revenue Receipts) and 

paragraph No. 4.5 of the report of C & A. 
G. of India for the year 1998-99 (Civil). 

" (i) The Committee decided 10 hold its next 
meeting on 7th June, 2004 at Haryana 
Bhawan, New Delhi. 

7. 7th June, 2004 7 The Committee scrutinised the replies 

received from the Government relating to 
the Transport and Co-operation Departments 
of the Report of C & A. G. of India for the year 
1998-99 (Revenue Receipts). 

8. 10th June, 2004 6 (i} Consideration of papers placed before the 
Committee. 

हा] Oral examination of the representatives 

of Transport Department in respect of 
paragraph Nos. 1.1, 1.3, 1.4, 1.9,4.1,42 
and 4.3 of the Report of C & A. G. of India 
for the year 1998-99 (Revenue Receipts). 

(iii} Oral examination of the representatives 

of Co-operation Department in respect of 
paragraph Nos. 1.8, 1.9, 5.1, 5.5 and 5.6 

of the Report of C & A.. G. of India for 
फिट year 1998-99 (Revemue Receipis). 

9. 15th June, 2004 5 (i) Oral examination of the representatives 
of Home Department in respect of 

paragraph Nos. 1.5, 1.9 and 5.3 of the 

J\\“"v;"pu_"u_ of C & है. G. एव India for the yaa 

1998-99 (Revenue Receipts). 

(के Oral examination एवं the representatives 

of Finance Department in respect of 

paragraph No. 5.7 of the Report of 

C & A.. G. ए India for the year 1998-99 
{Revenue Receipts). ’
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10. 16th June, 2004 

11, 28th June, 2004 

12. 6th July, 2004 

13, 7th July, 2004 

कक, i3ih Juiy, 2004 L
 

(iti) Oral examination of the representatives 
of Lotteries Department पा respect of . 
paragraph Nos.1.8, 1.9, 5.1 and 5.8 of the 

Report of C & 2... G. of India for the year 
1998-99 (Revenue Receipts). 

The Committee scrutinised the replies 
received from the Government in regard to 
implementation of observations/ 
recommendations of the Committee relating 

to various Departments. 

The Commitiee scrutinised the replies 
received from the Government in regard to 
implementation of observations/ 
recommendations of the Committee relating 
to various Departments. 

(i) The Committee acceded to the request of 
the representatives of Revenue 
Department to postpone the oral 

examination fixed for the 6th July, 2004. 

(i} Consideration of papers-placed before the 
Commiftee. 

(पं) The Committee scrutinised the replies 

received from the Transport Department 
in regard to implementation of 
observations/recommendations made by 

the Committee of the following paras of 
various reports of the Committee:— 

Paras ) Report 

22,25 & 64 52nd 

Oral examination of the represéntatives of 
Agriculture Department in respect of 
paragraph Nos.1.5, 1.8, 1.9, 4.1 and 4.5 of 

the Repori-of C & A.. G. of India [or the year 

1998-99 (Revenue Receipts). 

P दे S ey abk 

U} LONSIUCTaiion Ol pupis peaaldd oioie o 

Committee. 

पा) Oral examination of the representatives 

of Revenue Department in respect एवं 
paragraph Nos.1.8, 1.9, 3.1 & 3.2 of the 
Report of C & A. G. of India for the year 

1998-99 (Revenue Reccipts). 

et 
e 
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15. 16th July, 2004 ,. 

16. 21st July, 2004 

17. 27th July, 2004 

18. 28th July, 2004 

19. 29th July, 2004 

6 

3. 

The Committee scrutinised the replies 
received from the Government relating to 

Mines & Geology and Animal Husbandry 
Departments of the Report of C & A, G. of India 
for the year ended 31st March, 1999 (Revenue 

Receipts). 

{i} :Consideration of papers placed before the 
Committee. 

(ii) Oral examination of the Forest 
~  Department in respect of paragraph Nos. 

1.9, 5.9'and 5.10 of the Report of C & A. 
G. of India for the year ended 31st March, 
1999 (Revenue Receipts). 

(ili) Oral examination of the representatives of 
Animal Husbandry Department in respect 
of paragraph Nos. 1.5, 1.7 and 1.9 of the 
Report of C.&A.G. of India for पीट year 
ended 31st March, 1999 (Revenue . 
Receipts). 

(iv) The:Committee has decided to undertake 
on the Spot Study visit to inspect the 

Govt. Gardens and Nurseries of 

Horticulture Department situated in the 
district. of Panchkula, Yamunanagar, 
Karnal, Jind and Hissar as well as Ch. 

Devi L4l Herbal Park at Chauharpur 
{Yamunanagar) w.e.f. 28th July, 2004 10 

30th Ju'lw._y, 2004. 

Resumption of oral examination of the 
representatives of Mines and Geology 

Department.in respect of paragraph Nos. 1.5 
1.9, 3.1 and 3.2 of the Report of C.&A.G. of 
India for the year ended 31st March, 1999 

(Revenue Recaipts). 

The Committee visited/inspected various 
Government Gardens and Nurseries sitnated 

in the districts of Panchkula, Ambala and Ch. 

irevi i.ai Herbai park, CUhaubharpur 

" {Yamunanagar)... 

The Committee visited/inspected various 

Government Gardens and Nurseries' situated 

in the districts of Yamunanagar, 

Kurukshetra and Karnal.
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20. 30th July, 2004 

21. 4th August, 2004 

22. 9th August, 2004 

23. 

24. 

25. 

17th August, 2004 

24th August, 2004 

25th Auguost, 2004 

- 315 Apernar 3004 उन Apwaer, S04 

हर
 The Committee visited/inspected various 

GCovernment Gardens and Nurseries situated 

in the districts of Karnal, Jind and Hissar. 

Resumption of oral examination of the 
representatives of Mines and Geology 
Department in respect of paragraph Nos. 5.2 
of the Report of C.&A.G. of India for the year 
ended 31st March, 1999 (Revenue Receipts). 

Oral examination of the representatives of 
P. W. D. (B&R) Department in respect of 

paragraph No. 3.12, 3.14 and 4.2 of the 
Report of C&A.G. of India for the year 
1999-2000 (Civil). 

(1) Consideration of papers placed before the 
Committee. 

(ii) Oral examination of the representatives 

of Rural Development Department in 
respect of paragraph Nos. 3.14 and 6.9 
of the Report of C&A.G. of India for the 

year 1999-2000 (Civil). 

(i) Consideration of papers placed before the 
Cominittee. 

(ii) Oral examination of the representatives 
of Town and Country Planning 
Department in respect of paragraph Nos. 

3.14, 6.1 (C), 6.11 and 6.12 of the Report 
of C&A.G. of India for the year 

1999-2000 (Civil). 

(i} Oral examination of the representatives 

~ of Housing Department in respect of 
paragraph Nos. 3.14, 6.1 (b), 6.1 {¢) and 

6.8 of the Report of C&A.G. of India for 
the year 1999-2000 (Civil). 

हि Confirmation of procccedings. 

{(iy The Committea dacided to postnone the 

oral examination of the representatives 

एवं Agricuiiure Doparimeni [ixed दि 

1st September, 2004. 

(i) Oral examination of the representatives 

of Co-operative Department in respect 

of paragraph Nos. 3.5, 6.6 and 6.7 of the 

L 57 

% 
1 

हि
,
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Report of C&A.G. of India for the year 
1999-2000 (Civil). 

27. 15 September, 2004 6 The Committee scrutinised the replies 

28. 80 September, 2004 . 7 
1 

29. 14th September, 2004 6 

30. 15th September, 2004 ७ 

31. 20th September, 2004 5 

32. 5th October, 2004 7 

o 

received from the Government relating to 
Apriculture Department of the Report of 
C.&A.G. of India for the year ended 315 
March, 2000 (Civil) 

Oral examination of the representatives of 
Agriculture Department in respect of 
paragraph Nos. 3.14, 6.1 (b) 6.1 (दो, 6.4, 6.5 

and 7.1 of the Report-of C.&A.G. of India 
for the year 1999-2000 (Civil). 

(i) Consideration of papers placed before the 
Committee. 

(ii) The Committee scrutinised the replies 

received from Food and Supplies and 
Animal Husbandry Departments in regard 
10. implementation of observations/ 
recommendaticns made by the 

Committee of the following paras of 
various Reports of the Committee :— 

Paras Reports 

4,58, 10&45 54th 

45 56th 

The Committee scrutinised the replies 

received from the Government in regard (0 

the implementation of observations/ 
recommendations of the Public Accounts 

Committee relating to various Departments. 

': (i) Consideration of papers placed before the 

Committee. 

(iiy The Commitice scrutinised the replies 

received from the Government in regard 
to the implementation of abservations/ 

recommendations of the Public Accounts 

Comiiitiee  felating 10 various 
Departments. 

(1) Oral examination of the representatives 

of Social Welfare Depariment in respect 

of paragraph Nos. 3.8, 3.11, 3.13, 6.1 (b) 

and 6.1 (d) of the Report of C.&A.G. of 

India for the year 1999-2000 (Civil):



4 

T 

33. 6th October, 2004 

34. 11th October, 2004 

35, 120 October, 2004 

36. 19th Qctober, 2004 

37. 26th October, 2004 

38. 2nd November, 2004 

39. 9th November, 2004 

5 

5 

7 

(ii) Oral examination of the representatives 
of Printing and Stationery Department in 
respect of paragraph Nos. 3.13, 3.14 and 
5.1 of the Report of C.&A.G. of India for 

the. year 1999-2000 (Civil). 

'Oral examination of the representatives,.of 

Supplies and Disposal Department in respect 
of pafagraph Nos. 7.3 of the Report of 
C.&A.G. of India for the year 1999-2000 
(Civil). 

Oral examination of the representatives of 

Home Department in respect of paragraph 

Nos. 3.9, 3.10 and 3.12 of the Report of 
C.&A.G. of India for the year 1999-2000 
(Civil). 

The Committee scrutinised the replies 
received from the Government in regard to 

the implementation of observations/ 
recommendations of the Public Accounts 

Committee ralating to various Departments. 

Oral examination of the representatives of 
Public Health Pepartment in respect of 
paragraph No. 3.12 of the Report of C.&A.G. 

., of India for the year 1999-2000 (Civil). 

The Committee scrutinised the replies 
received from the Government in regard to 
the - implementation of observations/ 
recommeidations of the Public Accounis 
Committee ralating to various Departments. 

(i) Consideration of papers piaced before the 
Committee. 

(ii) The Committee scrutinised the replies 

received from the Government, in regard 

to the implementation एव observations/ 
recomimeindaiions एवं घाट Puablic Accoumnis 

Committee relating to the various 

Deparimanis. 

(i) Oral examination of the representatives 
of Agriculture Department in regard to 
the implementation of observations/ 

. 



B 40. 17th November, 2004 4 
- 

19
~ 

[ 

4 

41. 18th November, 2004 4 

42. 24th November, 2004 6 

43, 25th November, 2004 5 

recommendations ए the Public Accounts 

Committee of the following paragraphs 

of various Reports of the Committee 

Paras Reports 

6 15th 

28 [9th 

56 32nd 

56 38th 

28, 29, 30, 54th 
91,92 & 93 

(ii) The Committee decided to hold its 

meeting at Haryana Bhawan New' Delhi 
on 17th November, 2004 at 3.00 P. M. 

and also to visit the International Trade 

fair, New Delhi on 18-11.2004. 

(i) The Committee scrutinised the replies 

received from the Excise and Taxation 

Department of the Report of C & A. G. of 
India for the year ended 315 March, 1999 
(Revenue Receipts). 

(पं). The Commitiee decided to umdertake on 

the Spot visit/inspection of 7th and 8th 

units of the Tau Devi Lal Thermal Power 
Station, Panipat on 25th November, 2004, 

(i) The Committee visited the International 

" *"Trade Fair, New Delhi. 

(i) Consideration of papers placed before the 

Committee. 

(ii) The Committee serutinised the replies 

reecived from the Government in regard 

to implementation of observations/ 

recommendations of the Public Accounts 

“Committee relating to various 

Degpartmenis. दि 

The Committee visited/inspected the 7th and 

8uh unifs of tile Tan Devi Lal Thermal Power 

Station, Pamipat and held meeting with the 
Officers of the Tau Devi Lal Thermal Power 

Station,
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1 2 3 4 

44, 

45. 

46. 

47. 

48. 

49. 

उप, 

51. 

6th December, 2004 5 

7th December, 2004 5 

14th December, 2004 6 

20th December, 2004 5 

21st December, 2004 4 

22nd Decemberl, 2004 3 

29th December, 2004 6 

4th January, 2005 3 

The Committee partly scrutinised the replies 
received from the Environment Department 
in regard to para No. 6.2 of the Report of 
C & है. G. of India for the year ended 31st 
March, 2000 (Civil). 

(i) The Committee scrutinised the replies 

received from the Environment 

Department in regard to para No. 6.2 of 
the Report of C & A. G. of India for the 
year ended 31st March, 2000 (Civil). 

(ii) The Committee decided to undertake on 

the Spot study visit/inspection of 

Industrial units in the districts of Karnal, 

Sonipat, Faridabad, Gurgaon and 

Bahadurgarh (Jhajjar) from 20-12-2004 
to 22-12-2004. 

(i} Oral examination of the representatives 

" of Environment Department in respect of 

paragraph Nos.6.1 (a) and 6.2 of the 
Report of C.&A.G. of India for the year 
1999-20600 (Civil). 

The Committee visited/inspected the various 
Industrial units of Ambala, Karnal, Panipat 

and Sonipat districts. 

The Committee visited/inspected the various 
Industrial units of Bahadurgarh (Jhajjar) 

and Faridabad districts. 

The Committee visited/inspected the various 

Industrial units of Gurgaon districts. 

(i) Consideration of papers placed hefore the 

Committee. 
L J 

(it} The Commitiee scrutinised the replies 

received from the Government in regard 

o the implementation of observaticas/ 
recommendations of the Public Accounts 

Committee relating to various 

Departments. 

(1) Consideration of papers placed before the 
Committee. 

(ii) The Committee scrutinised the replies 

received from the Government in regard 

| 

il
 

4
1
'
4
}
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52. 

53. 

54, 

55. 

56. 

उप, 

9th Janvary, 2005 

14th February, 2005 

16th February, 2005 

17th February, 2005 

22nd February, 2005 

23rd February, 2005 

6 

(iif) 

() 

(ii) 

(ii1) 

to implementation of observations/ 
recommendations of the Public Accounts 
Committee relating to various 
Departments. 

Consideration of papers placed before the 
Committee. 

The. Committee scrutinised the replies 

received from the Medical and Health 
Department in regard to implementation 
of observations/recommendations of the 
Public Accounts Committee in respect 
of para No. 16 of 54th Report. 

The Committee decided to hold its 

meetings on 16th and 17th February, 

2005 at Haryana Bhawan, New Delhi. 

Consideration of papers placed before the 

Committee, 

Oral examination of the representatives 

of Excise and Taxation Department in 
respect of paragraph Nos. 1.4 to 1.9, 2.1 

to 2.13, 4.1, 4.4 and 4.6-of the Report of 
C.&A.G. of India for शाह year 1998-99 
(Revenue Receipts). 

Confirmation of proceedings. 

The Commitiee partly drafted its Report on 
the Report of C.&A.G. of India for the year 
ended 31st March, 1999 (Revenue Receipts). 

The Committee drafted its Report on the 

Report of C.&A.G. of Indiz for the year 
ended 315 March, 1999 (Revenue Receipts). 

(1) 

(i) 

Confirmation of the proceedings. 

The Commmitice could not finalise its 
Report on the Report of C.&A.G. of India i 3 

tor the year ended 3151 March, 1949 

{revenue Receipts) due to paucity of time. 

The Committee discussed with the Forests 

Officer regarding plantation of trees and 

plants of various kinds and their survival 

rates in घाट area of Gurgacn- district.
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1 2 3 4 

58. 24th February, 2005 -5 . The Committee discussed with the Forests दान 
. Officer of Swai-Madhopur regarding ¥ 

development of Forests and also visited the 
Wild Life Sanctuary at Ran Thambore. 

59. 25th February, 2005 5 " The Commmittee informally discussed about on 
v Yo the Spot visit undertaken at Swai-Madhopur 

* (Rajdsthan). जि 

The Committee held its own meetings at places outside Chandigarh as detailed 
below (— 

New Delhi 7-6-2004, 16.7.2004, 
(Sr. No. 7, 15, 40, 41, 44, 45, 54 and 55 17-11-2004, 18-11-2004, 

6-12-2004, 7-12-2004, 
16-2-2005, 17-2-2005. 

Yamunanagar 28-7-2004 
(Sr. No. 18) 

Karnal 29-7-2004 

(सा. No. 19) ;\2__ 

H_'is_sar 30-7-2004 / 

(Sr. No. 20} 

"Panipat £ 25-11-2004 
(Sr. No. 43) _‘ . * 

Faridabad 21-12-2004 

(Sr. No. 48) 

Gurgaon 22-12-2004, थे 
(3. No. 49 and 57 23-2-2005 

Swai-Madhopur (Rajasthan) 24-2-2005 
(51. No. 58) 

Jaiper ¢ ' 25-2-2005 
{Sr. No. 539) ) 

" REPORT PRESENTED A\ 

The Commities could nat finalise and present its renort on पीट Rennrt of पक 

Comptroller and Auditor General ए India for the year ended 315 March, 1999 

IR VOLUL RGPS duc W लिन की Wi Ldbic नौ 

Proceedings 

A record of proceedings of the meetings of the Committee has been kept in the 
Haryana Vidhan Sabha Secretariat.
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COMMITTEE ON PUBLIC UNDERTAKINGS 

The Committee for the year 2004-2005 was nominated by the Hon’ble Speaker in 
या pursuance of the motion moved and passed by the Haryana Vidhan Sabha in its sitting 
- held on _IOIh February, 2004, authorising him (0 nominate the Members of the Committee 

on Public Undertakings for the year 2004-2005 on 7th April, 2004 which was notified 
vide Haryana Vidhan _Sabh"a Secretariat Notification No. 1-PUC/2004-2005/26, dated the 

8th April, 2004. 

2. The Committee fi 

P ox o 

xed/held number of 42 meetings during the period under 
review. The names of Members and number of meetings attended by each of them are 
shown in the following table :— 

Sr. No. Name of the Member Number of meetings 
attended 

1.  Shri Rajinder Singh Bisla, M.L.A. 13 

2. Shri Om Parkash Jindal, M.L.A. 00 

3.- Rao Dharam Pal, M.L.A. 15 

4.  Shri Balwant Singh Maina, M.L.A. 02 

5.  Shri Bhim Sain Mehta, ML.L.A. 37 

6.  Shri Dev Raj Diwan, M.L.A. 39 

7.  Shri Ramesh Rana, M.L.A. 24 

8.  Shri Nafe Singh Jundla, M.L.A. 11 

9. Shri Abhay Singh Chautala, M.L.A. 12 

Meetings held and Business transacted 

The details showing dates and meetings held, the number of members present 
and the business transacted at each meeting. are given in the following table :— 

Sr. Date of Meeting Number Business Transacted 

No. of 

Members 

Present 

1 2 3 4 

1. 12th . Anril, 2004 3 Committes digeusged the soone and functions 

of छोड Committee. 

2. 20th April, 2004 3 Scrutiny of the rephes received in respect of 

impiementation of recomnicndations/ 
observations contained in the Paragraph No.. 

7 of 2nd Report of the Committee relating to 

Haryana Financial Corporation.
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1 2 . 4 

3. 27th April, 2004 

4. 4th May, 2004 

5. 11th May, 2004 

6. 18th May, 2004 

7. 25th May, 2004 

8. 26th May, 2004 

9. 15 June, 2004 

10. 8th June, 2004 

न
 

5 

Scrutiny ए the replies received in respect of 
implementation of recommendations/ 
observations contained in the Paragraph No. 
21 of 48th Report of the Committee relating 

" to Haryana State Industrial Development 
Corporation Limited. 

Resumption of scrutiny of the replies 
received in respect of implementation of 
recommendations/observitions contained in 

the Paragraph-No. 21 of-50th Report of the 

Committee *relating to Haryana State 
Industrial Development Corporation 

Limited. 

Scrutiny of the replies received in respect of 

implementation of recommendations/ 
observations contained in the various 

paragraphs of various Reports of the 
Committee relating to Haryana Agro 
Industries Corporation Limited. 

Scrutiny of the replies received in respect of 

the Paragraph No. 2A (Review) on the report 
of the C.&A.G. of India for the year 2000- 
2001 {Commercial) relating to the Haryana 

Vidyut Prasaran Nigam Limited. 

Consideration of papers placed before the 

Committee. 

(i) Consideration एव papers placed befere 

the Committee. 

(ii) Scrutiny of the replies received in 
respect of Paragraphs No. 3A 3.1 on the 
report एवं the C.&A.G. एव lndia for the 

year 2000-2001 (Commercial) relating 

to the Haryana Viduyl Prasaran Nigam 
Limited 

" 

K] 

Scrutiny of the replies received उप respect of ?" 
r 

- llll.l.}l\-llllblll.fll.lull LS L ULV LG L RV 18 

observations contained in the Paragraph No. 

9 of 331d Roport of the LCommitiee relting 
to Haryana Land Reclamation and 

Development Corporation Limited. 

(i) Consideration of papers placed before 

the Committee,
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11. 9th June, 2004 

12. 15th June, 2004 

13. 16th June, 2004 

. 14. 28th June, 2004 

R 

. 15. 6th July, 2004 

16. 13th July, 2004 

य
ू
 

5 

{ii) Oral examinatidbn of the representatives 
of the Power Department in respect of 
the Paragraphs No. 3A 1.1 and 3A 1.2 
on the report of the C.&A.G. of India 
for the year 2000-2001 (Commercial) 
relating to the Haryana Vidyut Prasaran 
Nigam Limited. 

Oral examination of the representatives of 

the Power Department in respect of the 

Paragraph No. 3A.1.3 on the report of the 
C.&A.G. of India for the year 2000-2001 
{Comimercial) relating to the Haryana Vidyut 
Prasaran Nigam Limited. 

No Business was transacted for want of 

quorurm. 

Scrutiny of the replies received in respect एवं 
the Paragraph No. 2A {(Review) on the report 

of the C.&A.G. of India for the year 1999- 
2000 (Commercial) relating to the Haryana 

Vidyut Prasaran Nigam Limited, Uttar 
Haryana Bijli Vitran Nigam Limited and 

Dakshin Haryana Bijli Vitran Nigam Limited. 

(i) As Shri Rajinder Singh Bisla, M.L.A 
Chairperson of the Committee has been 
ceased to be member of Haryana 
Vidhan Sabha w.e.f. 25th June, 2004 

Shri Nafe Singh Jundla a member of the' 
Committee was chosen to preside over 

the meeting. 

(ii) Scrutiny of thé replies received in 

respect of implementation of 
recommendations/observations 

contained का the various Paragraphs of 
various Reports of the Committee 
ielatinig io Maryana Agro Industries 

Corporation Limited. 

No Business was transacted for want of 

quorum, 

(i) Scrutiny of the replies received in 

respect of implementation of 
recommendations/observations
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4 

17. 20th July, 2004 

- 18. 27th July, 2004 

19. 3td August, 2004 4 

() 

W 

(ii) 

() 

Ry 

contained in the various Paragraphs of 

various Report of the Committee 
relating to Dakshin Haryana Bijli 
Vitran Nigam Limited. 

Confirmation of Proceedings. 

Ag Chairperson of the Committee has 
not yet been nominated by the 

authorities, Shri Nafe Singh Jundla, 

M.L.A., amember of the Committee was 
chosen to preside over the meeting. 

Scrutiny of the replies received in 
respect of implementation of 
recommendations/observations 

contained in the various Paragraphs of 
various Reports of the Committee 
relating to Uttar Haryana Bijli Vitran 
Nigam Limited. 

As Chairperson of the Committee has not 
yet been nominated by the authorities, 

Sho Abhay Singh Chautala, M.L.A., a 
member of the Comimittee was chosen to 
preside over the meeting. 

Resumption of scrutiny of the replies 

received in respect of implementation 
of recommendations/observations 
contained in the various Paragraphs of 
various Reports of the Committee 
selating to Uitar Haryana Bijii Vilran 
Nigam Limited. 

As Chairperson of the Committee has 

not yet been nominated by फिट 

authorities, Shri Baiwant Singh Maina, 

M.L.A., a member of the Commiltee was 

chosen to preside over the meeting. 

Scruiiny of the repiies received ia 
respect of implemantation of 

recommendations/observations 

contained in the various paragraphs of 

various Reports of the Committee 

relating to Haryana Power Generation 

Corporation Limited. 

&;
‘;
)"
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21. 

22. 

10th August, 2004 

17th August, 2004 

24th Angast, 2004 

st Angmst; 2004 

W) 

(i) 

6 

(i) 

(i) 

As Chairperson of the Committee has not 
yet been nominated by the authorities, 

Shri Ramesh Rana, M.L.A., a member of 

the Commiittee was chosen to preside over 

the meeting. 

Resumption of scrutiny of the replies 

received in respect of implementation 

of recommendations/observations 

contained in the various Paragraphs of 

various Reports of the Committee 

relating (0 Haryana Power Generation 

Corporation Limited. 

As Chairperson of the Committee has 
not yet been nominated by the 

authorities, Shri Nafe Singh Jundla, 

M.L.A., a member of the Committce was 

chosen to preside over the meeting. 

Scrutiny of the replies received in 

respect of implementation of 

recommendations/observations 

contained in the various Paragraphs of 

various Reports of the Committee 

relating to Dakshin Haryana Bijli 

Vitran Nigam Limited. 

As Chairperson of the Committee has 

not yet been nominated by the 

authorities, Shri Nafe Singh Jundla, 

M.L.A., amember of the Committee was 

chosen to preside over the meeting. 

Scrutiny of the replics received in 

respect of implementation of 

recommendations/observations 

contained in the various Paragraphs of 

various Reports of the Committee 

relating to Haryana Agro Industries 

Corporation Limited. 

As Chairperson of the Committee has not 

yet been nominated by the autiorides, 

Shri Nafe Singh Jundla, M.L.A.,amember 

of the Committee was chosen 0 preside 

over the meefing.
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. 24. Tth September, 2004 

25. 14th September, 2004 

4 

3 

3 

(i) 

@ 

(ii 

(® 

(i) 

® 

(i1} 

Resumption of scrutiny of the replies 
received in respect of implementation of 
recommendations/observations 

contained in the various Paragraphs of 
various Reports of the Committee 

relating to Haryana Agro Industries 

Carporation Limited. 

As Chairperson of the Comunittee has not 
yet been nominated by the authorities, 
Shri Ramesh Rana, M.L.A., a member of 

the Committee was chosen to preside over 
the meeting. 

Resumption of scrutiny of the replies 

received in respect of implementation of 
recommendations/observations 

contained in the various Paragraphs of 
varions Reports of the Committee 

relating to Haryana Agro Industries 
Corporation Limited. 

As Chairperson of the Committee has not 

yet been nominated by the authorities, 
Shri Ramesh Rana, M.I..A., a member of 

the Committee was chosen to preside over 

the meeting. 

Scrutiny of the replies received in respect 
of implementation of recommendations/ 
observations contained in the various 

Paragraphs of various Reports of the 
Committee relating to Haryana Vidyut 
Prasaran Nigam Limited. 

As Chairperson of the Committee has not 

yel been nominated by the authorities, 
RaoDharam Pal, M. A., amember of the 

Committee was chosen to preside over 

the meeting. 

Resumption of scrutiny of the repiics 
received in respect of implementation of 

recommendations/observations 
Arntninad सह tha vunsinoes Poararcnnde अर SODIINCs IR बडे पड JOvREEnis नॉन 

various Reports of the Committee 

relating to Haryana Vidyut Prasaran 

Nigam Limited. 
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1 - 2 3 4 

o 27. 5th October, 2004 5 

/ 

28. 120 October, 2004 5 

30. 19th October, 2004 3 

£
 

. . 26th Qctahar: 2004 3 

@ 

(ii) 

(1) 

(i) 

(i) 

(i) 

(1 

As Chairperson of the Committee has 
not yet been nominated by the 
authorities, Shri Nafe Singh Jundla, 
M.L.A., amember of the Committee was 

chosen to preside over the meeting. 

Resumption of scrotiny of the replies 
received in respect of implementation 
of recommendations/observations 
contained in the various Paragraphs of 

various Reports of the Committee 
relating to Haryana Vidyut Prasaran 
Nigam Limited. 

As Chairperson of the Committee has 
not yet been nominated by the 

authorities, Shri Nafe Singh Jundla, 
M.L.A., amember of the Committec was 

chosen to preside over the meeting. 

Scrutiny of the replies received in 
respect of implementation of 
recommendations/observations 
contained in the various Paragraphs of 
various Reports of the Committee 
relating to Haryana Land Reclamation 
and Development Corporation. 

As Chairperson of the Committee has 
not yet been nominated by the 
authorities, Shri Ramesh Rana, ML.A,, 
a member of the Committee was chosen 
(0 preside over the mecting. 

Resumption of scrutiny of the replies 
received in respect of implementation 

of recommendations/observations 
contained in the various Paragraphs of 
various Reports of the Committee 

relating to Haryana Land Reclamation 

जाएं Daveélopment Corporation. 

As Chairperson of the Committee has 
not yet been nominated by the 

authorities, Shri Ramesh Rana, M.L.A., 

a member ए the Committee was chosen 

10. preside over the meeting.
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(ii) Papers placed before the Committee. 

(iii} Resnmption of scrutiny of the replies 

received in respect of implementation 

of recommendations/observations 
contained in the various Paragraphs of 

various Reports of the Committee 

relating to Haryana Land Reclamation 

and Development Caorporation. 

31. 2nd November, 2004 4 (i) As Chairperson of the Committee has 

not yet been nominated by the 

authorities, Shri Ramesh Rana, M.L.A., 

a member of the Committee was chosen 

to preside over the meeting. 

(ii) Scrutiny एव the replies received in 

respect of implementation of 

recommendations/observations 

contained in the various Paragraphs of 

various Reports of the Committee 
relating to Haryana Financial 

Corporation. 

32. 9th November, 2004 3 (i) As Chairperson of the Committee has 

not yet been nominated by the 

authorities, Shri Ramesh Rana, M.L.A., 

a member of the Committee was chosen 

to preside over the meeting. 

(ii} Papers placed before the Commitiee. 

(पा) Resumption of scrutiny of the replies 

received in respect of implementation 

of recommendations/observations 

- contained in the varicus Paragraphs of 

various Reports of the Committee 

relaiing to Haryana Financial 

Corporation. 

33. 16th November, 2004 2 No business was transacted for want एव 

QUOTiEN 

4. 2%rd Movember, 2014 {11 A Chuirperson of the Clommiinize has 

not yet been nominated by the 
>>. Thowme कफ. A 

AR EFI इक, «Jilt चन्द्र Dudiiiady अर अनन्त मनक 

8 member of the Commiittee was chosen 

to preside over the meeting. 

[F
H 

(ii} Resumption एव scrutiny of the replies 
received in respect of implementation 

g
y
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4 

35. 

36. 

37. 

7th December, 2004 2 

14th December, 2004 3 

21st December, 2004 3 

. 

23rd December, 2004 4 
Haryana Bhawan, 
ST 1L 
LINEW LACin G 

of recommendations/observations 
contained in the various Paragraphs of 
various Reports of the Committee 
relating to Haryana Financial 
Corporation 

No business was transacted for want of 

quorum, 

(i) 

(0 

0) 

(i) 

(i1) 

As Chairperson of the Committee has 
not yet been nominated by the 
authorities, Shri Ramesh Rana, M.L.A., 
a member of the Committee was chosen 
to preside over the meeting. 

Scrutiny of the replies received in 
respect of implementation of 

recommendations/observations 
contained in the various Paragraphs of 
various Reports of the Committee 
relating to Haryana Warehousing 

Corporation. 

Committee also decided to hold its own 
meeting on 23rd आएं 24th December, 
2004 at Haryana Bhawan, New Delhi. 

As Chairperson of the Commitiee has 
not yet been nominated by the 
authoiities, Shri Ramesh Rana, M.L.A 
a member of the Committee was chosen 

to preside over the meeting. 

Scrutiny of the replies received in 
respect of titmplementation of 
recommendations/observations 
contained in the various Paragraphs of 
/30th Reports of the Committee relating 
to Haryana Tourism Corporation 

As Chairperson of the Commiftee has 

not yet been nominated by the 
P G.....';.' o5 ;e - T LY, .., RET L] 
[न वह कह जन धवन DRI नजारा कद ¥k कक | ब 

a member of the Committee was chosen 

{c preside over the mesting, 

Resumption of scrutiny एवं the replies 
received in respect of implementation 
of recommendations/observations 
contained in the various Paragraphs
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No. 6 to 8 of 48th Reports of the 
Commitiee relating to Haryana Tourism 

Corporation. 

39. 24th December, 2004 4 (i) As Chairperson of the Committee has 
Haryana Bhawan, not yet been nominated by the 

(New Delhi) : authorities, Shri Ramesh Rana, M.L.A., 

a member of फिट Committee was chosen 

to preside over the meeting. 

हो Resumption of scrutiny of the replies 
received in respect of implementation 
of recommendations/observations 
contained in the various Paragraphs 
No. 9 to 11 of 48th Reports of the 
Committee relating to Haryana Tourism 

Corporation. 

40. 28th December, 2004 4 (i) As Chairperson of the Committee has 

not yet been nominated by the 
authorities, Shri Ramesh Rana, ML.A., 
a member of the Committee was chosen 

to preside over the meeting. 

(ii) Paper placed before the Committee.. 

4]. 4th January, 2005 2 No business was transacted for want of 

quorum. 

42. 22nd February, 2005 . 2,: No business was transacted for want of 

quorum. 

3. Preseatation of Report 

No Report of the Committee was presented to the House. 

4, A record of the proceedings of the meetings of the Committee has been kept in 
the Haryana Vidhan Sabha Secretartat. 
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COMMITTEE ON ESTIMATES 

The Committee on Estimates for the year 2004-2605 censisting of nine.members 

was nominated by the Hon’ble Speaker, on having been authorized by a motion moved 

and passed by the Haryana Vidhan Sabha in its sitting held on 10th February, 2004 

and notified vide Haryana Vidhan Sabha Secretariat Notification No. EC-1/2004/ 

2005/20, dated 8th April, 2004. 

Committee.. 
2. Dr. Malik Chand Gambhir, M.L.A. was appointed the Chairperson of the 

3. The Committee held 53+2 meetings (at Chandigarh and outside Chandigarh) 

during the period under review. 

4. The number of meetings attended by Chairperson and members 15 given 

below :— 

छा. No. Name of the Member Number of meetings 

attended 

1. Dr. Malik Chand Gambhir, M.L.A. 53 

2. Shri Dharamvir Singh, M.L.A. 40 

* 3. Shri Balbir Singh, M.L.A. . 29 

4.  Shri Dharam Pal (Nilokheri), M.L.A 44 - 

5. Shri Anil Vij, M.L.A 34 

6. Shri Pawan Kumar Diwan, ML.A 48 

7. एप. Sita Rain, ML.A 44 

8. *S'mt. Vidya Beniwal, M.L.A. a7 

9. Shri Nish.an Singh, M.L.A 34 

i0. **Shri Bishan Lal Saini, M.L.A 31 

* Resionation fiom the membership accepted wief. Th June, 2004 and notified 

vide Haryana Vidhan Sabha Secretariat Notification No. EC-1/2004 2005/34 

Antwad tha रे 1 21. Wavy, 2004 ol दि R IED RIS 

*% Nominated as Member of the Committee for the remaining period of the year 

2004-2005 w.e.f. 16th June, 2004, vide notification No. EC-1/2004-2005/42, 

dated the 17th June, 2004.
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The dates of meetings, the number of members present and business transacted 
at each meeting is given below :— 

St.  Date of meeting Number Business Transacted 
No. of 

Members 
Present & . 

1 2 3 4 

1. 12th April, 2004 0 The Committee ‘discussed its scope and 

functions 

2. 21st April, 2004 6 The Committee selected the Food & Supplies 

Department to examine their Budget 
Estimates for the year 2004-2005. 

3. 28th April, 2004 6 The Committee selected the Forests 
Department to examine their Budget 
Estimates for the year 2004-2005. 

4. 5th May, 2005 4 The Committee scrutinized the replies 
received from Transport Department in 
respect of implementation of 
recomroendations/observations made by the 
Committee in its 27th Report. 

5. 12th May, 2004 5 The Committee scrutinized the replies 
received from Health Department in respect 
of implementation of recommendations/ 
observations made by the Committee in its 
29th Report. 

6. 190 May, 2004 9 The Committee postponed the oral 

examination of the Financial Commissioner 
& Principal Secretary- to Government, 
Haryana, vToun'sm Department एक his request. 

7. 26ih May, 2004 9 The Committes scrutinized the replies 

received from Food & Supplies Department 

in respect of implementation of 
recommendations/observations made by the 

उश्ल DTl हउ नारा 
धन aer ही LAk द्व T 

e v} The Committee दाना सा | का हद ववावाति हम the 2nd June 2004 
representatives of Tourism Department in 

‘respect of implementation of 

recommendations/observations made by the 

Committee in its 32nd Report. 
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1 

1 

1 

! 

1 

—
 

i
 

0. 

1. 

2. 

3. 

4, 

2 3 

5th June, 2604 9 

Sth 1006, 2004 | -s 

16th June, 2004 8 

28th Jure, 2”0504 | o 

Sth July, 2004 7 

12th July, 2004 8 

L]
 

20th July, 2004 

Aaral Vola हैक 
Ui S8y g 5 

The Committee scrutinized the replies 
received from Mines & Geology Department 
in "respect of implementation of 
recommendations/observations made by the 

Committee in-its 31st Report. 

The Committee orally examined the 
representatives of Irrigation Department in 

respect of implementation of 

recommendations/observations made by the 

Committee in its 25th Report. 

The Committee postponed the oral 
examination of the representatives of 
Irrigation Department in rcspe‘"ct of 
implementation of recommendations/ 
observations made by the Committee in its 
25th Report. 

The Committee scrutinized the replies 
received from Food & Supplies Department 
in respect of implementation of 
recommendations/observations made by the 

Committee in its 27th Report. 

The Committee scrutinized the. replies 

received from Development & Panchayats 

Department in respect of implementation of 
recommendations/observations made by the 

Committee in its 30th Report. 

The Committee scrutinized the replies 
received from Environment Department in 
respect of implementation of 

recommendations/cbservations made by the 

Committee in its 35th Repori. 

The Committce orally examined the 
reptesentatives of P.W. (Public Health) 

Department in respeci एव implementation of 

recommendations/observations made by the 
AL I3 o o 

o चिकन इन अं oOul उपज ६. 

Tha Cammittea.erritinizad the renlies 

received from P.W. (B&R) Department in 

respect of implementation of 
recommendations/observations made by the 

Committee in its 32nd Report.
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17. 

18. 

19. 

20. 

21. 

22, 

23. 

24, 

25. 

L)
 

=)
 

29th July, 2004 

3rd August, 2004 

9th Aungust, 2004 

12th August, 2004 

17th August, 2004 

24th August, 2004 

31st August, 2004 

4th September, 2004 

6th September, 2004 

Sih Sepicmber, 2004 छठ
 

The Committes serutinized the replies received 
from Tourism Department in respect of 
implementation of recommendations/ 
observations made by फिट Committee in its 
32nd Report. 

The Committee scrutinized the replies received 
from Excise & Taxation Department in respect 
of implementation of recommendations/ 
observations made by the Committee in its 33rd 
Report. 

The Committee scrutinized the budget 
material received from Food & Supplies 

Department for the year 2004-2005. 

The Committee scrutinized the budget 
material received from Food & Supplies 
Department for the year 2004-2005. 

The Committee orally examined the 

representatives of Excise & Taxation 
Department in respect of implementation of 
recommendations/observations made by the 
Committee in its 33rd Report. 

The Committee scrutinized the budget 
material received from Forests Department 
for the year 2004-2005. 

The Committee partly drafted the 
questionnaire on the budget material 
received from Food & Supplies Department 
for the year 2004.2005, - 

The Committee partly drafted the 
questionnaire on the budget material 

received from Food & Supplies Departmment 

for the year Z004-2005. 

The Committee drafted and finalized the 

questionnaire on the budget material 
reecived from Food & Supplics Department 

for the year 2004-2005. 

The Commitice scrutinized the replics 

received from Cooperation Department in 

respect of implementation’ of 

recommendations/observations made by the 
Committee in its 27th Report. 
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27. 14th September, 2004 

A
 

28. 20th September, 2004 

.29, 215 September,- 2004 

30. 4th October, 2004 

31. 11th Octcober, 2004 

% 

32. 18th October, 2004 

33. 23rd October, 2004 

34. 25th October, 2004 

35. 2nd November, 2004 

The Committee scrutinized the replies 
received from Dairy Development 
Department in respect of implementation of 
recommendationsfobservations made by the 
Cominittee in its 34th Report. 

The Committee orally examined the 
representatives of Animal Husbandry and 
Dairy Development Department in respect of 
implementation of recommendations/ 

observations made by the Committee in its 
34ith Report. 

The Committee partly drafted the 
questionnaire on the budget material of the 
Forests Department for the year 2004-2005. 

The Committee scrutinized the budget 
material received from Forests Department 
for the year 2004-2005. 

The Committee postponed the oral 
examination of the Financial Commissioner 
& Principal Secretary to Government, 
Haryaoa, Health Department on his request. 

The Committee postponed the oral 
examination of the Commissioner & 
Secretary to Government, Haryana, Mines & 
Geology Department on his request and 
scrutinized the material received from Mines 
& Geology Department in respect of 
implementation of recommendations/ 
observations made by the Commiitee in its 

- .31st Report. 

The Committec scrutinized the budget 
material received from Forests Dcpartment 
for the year 2004-2005, 

The Committec scrutinized the replies 
reccived from Irrigation Department in 

respect of implementation of 

recommendationsfobservations made by the 

Commiittee in its 25th Report. 

The Committee scrutinized घाट replies 

received from Transport Department in 

Tespect of implementation of 

recommendations/observations made by the 

Commiltee in its 27th Report.
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36. 8th November, 2004 8 The Committee scrutinized the replies 
received from Environment Department in 

respect of implementation of 

recommendations/observations made by the 
Committee in its 35th Report. 

37. 16th November, 2004 6 The Commitiee postponed the oral 
examination of the Commissioner & 
Secretary to Government, Haryana, Mines & 

Geology Department and scrutinized the 

material received from Mines & Geology 

Department in respect of implementation of 
recommendations/observations made by the 

Committee in its 31st Report. 

38. 22nd November, 2004 7 - The Committee scrutinized the replies 

ही _ received from Tourism Department in respect 
of implementation of recommendations/ 
observations made by the Committee in its 
32nd Report. 

39. 25th November, 2004 6 The Committee scrutinized the replies 
- received from P.W. (B&R) Department in 

respect of implementation of 
recommendations/observations made by the 

Commiitee in its 32nd Report. 

4(Q. 30th November, 2004 ¢ The Committee considered the 

Supplementary Estimates 2004-2005 (151 
Instalment) and prepared its Report thereon. 

41. 7 December, 2004 9 The Committee scrutinized the replias 

received from Health Department जि respect 
of implementation of recommendations/ 
observations made by the Committee in its 
29th Report. 

42. 13th December, 2004 7 The Committee scrutinized चाट repl'ics 
. received from Dairy Development 

Department in respect of implementalion of 
recommendations/observations made by the 

< Committee in its 34th Report. 

=]
 43, 20th Deecembarn, 2004 The Committze scrufinized the replies 

received from Environment Department in 
respect of implementation of 
recommendations/observations made by the 

Committee in its 35th Report. 
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44, 

45. 

46. 

47. 

48. 

49. 

50.. 

51, 

52. 

53. 

following Reports to the House. 

24th Dec.e-mber, 2004 

27th December, 2004 

3rd January, 2005 

10th January, 2005 

17th January, 2005 

7th’ February, 2003 

15th February, 2005 

21st February, 2005 

231d February, 2005 

28th February, 2005 

2 

2 

The Committee scrutinized the replies 

received from Food & Supplies Departimént 
in respect of implementation of 
recommendations/observattons made by the 
Committee in its 27th Report. 

The Committee orally examined the 
representatives of Food & Supplies 
Department on the budget material for Ithe 
year 2004-2003. 

The Committee scrutinized the replies to the 
questionnaire on the budget material 

received from Food & Supplies Department 

for the year 2004-2005. 

The Committee scrutinized the replies to the 
questionnaire on the budget material 
received from Food & Supplies Department 

for the year 2004-2005. 

No business was transacted for want of 

quornm, 

The Committee scrutinized the replies 

received from Health Department in respect 
of implementation of recommendations/ 
observations made by the Committee in its 

29th Report. 

The Committee drafted its 36th Report on the 
budget estimates of Food & Supplies 

Department for the year 2004-2005. 

The Committee finatized its 36th Report on 
the budget estimates of Food & Supplies 
Department for the year 2004-2005. * 

No business was transcated for want of 

quorum. 

No business was transcated for want of 

quorum. 

During the period under review the Committee on estimates presented the 

St. By wiom Date of b - Subject 
No. presented presentation 

1.  Chairperson 30-11-2004 Report of the Commitiee on 

Estimates on the 
Supplementary Estimates [15 

Instalment) for the year 2004- 

2005.
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Meeting held at places other than Chandigarh 

i
 

Place of meeting 51. No.  Date of meeting 

1. ~ 5-6-2004 Haryana Bhawan, New Delhi 

2. 29-7-2004 Hodal 

3 12-8-2004 Haryana Bhawan, New Delhi 

‘4. 4:9.2004 Haryana Bhawan, New Delhi 

5. 6-9-2004 Agra , 

25-10-2004 Manali 

7. 22-11-2004 Rewari 

है. 7-12-2004 Gurgaon 

9. 24-12-2004 Bahadurgarh 

0. 15-2-2005 Haryana Bhawan, New Dethi 

11. 23-2-2005 Goverdhan, District Mathura (U.P.) 

A record of the proceedings of the meetings of the Committee has been kept in -~ 
the :Haryana Vidhan Sabha Secretariat 
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COMMITTEE ON ESTIMATES FOR THE REMAINING 
PERIOD OF 2004-2005 

The Commiitee on Estimates for the remaining period of 2004-2005, consisting 
of nine Members was nominated by the Speaker, on having been authorized by a 

motion moved and passed by the Haryana Vidhan Sabha in its sitting held on 

2-st March, 2005 and notified vide Haryana Vidhan"Sabha Secretariat notification 

No. EC-1/2004-2005/18, dated 21st March, 2005. 

2. Shri Shadi Lal Batra, M.L.A. was appointed as Chairperson of the Committee. 

3. The Committee held a total number of 2 sittings during the peried from 

Z1st March, 2005 till 31st March, 2005. 

Sr. No. Name of the Member . “इफ फठिद मे कब घिध्मणयाा ला कप बकातव्त attended 

—
 Shri Shadi Lal Batra, M.L.A. - 2 

Shri Karan Singh Dalal, M.L.A. 

Shri Sher Singh, ML.A. - 

Shri Dharambir Singh (Badhra), M.L.A. - 

Shri Dan Singh, M.L.A. 

Shri Ram Kumar Gautam, M.L.A. 

Smt. Geeta Bhukkal, M.L.A. 

Shri Sahida Khan, M.L.A. 

Shri Sukhbir Singh (Rohat), M.L.A. 

Meetings held on and Business transacted 
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The date of meetings, the number of Members present and the business 

transacted at each meeting are given below :— 

Sr. Date of Meeting ~ Number Business Transacted 
No. of 

Members 
Preseni 

1 2 3 4 

1. 215 March, 2005 9 The Committec considered the demands for 
Supplementary Estimates for the year 2004- 

2005 (IInd Instalment) and prepared a 

Report thereon. ' 

285 March, 2005 9 The Committee scrutinized दिए replies 

received from Transport Department in 
respect of implementatioi of 
recommendations/observations made by the 

' Committee in its 270 Report. 

b
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During the period under review the Committee presented the following Report 

to the House. : 

Sr. By whom Date of. Subject 
No. presented presentation 

1. * Chairperson "22-3-2005 Report of the Committee on 
Estimates on the 
Supplementary Estimates (IInd 
Instaiment) for the year 2004- 
2005. 

Meeting held at places other than Chandigarh 

Sr. No.  Date एवं meeting Place of meeting 

1. Nil Nil 

A record of the proceedings of the meetings of the Committee has been kept in 

the Haryana Vidhan Sabha Secretariat. 
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COMMITTEE ON THE WELFARE OF SCHEDULED CASTES, 
SCHEDULED TRIBES AND BACKWARD CLASSES 

The Committee on the Welfare of Scheduled Castes, Scheduled Tribes and 

Backward Classes for the year 2004-2005 was constituted 85 a result of the motion 
passed by the Haryana Vidhan Sabha in its sitting held on 10th February, 2004 
authorizing the Hon. Speaker to nominate the Members of the Committee and also 
appoint the Chairperson of the Committee. Shri Bhagi Ram, M.L..A_ was appointed as 
a Chairperson of the Committee by the Hon. Speaker on 7th April, 2004. 

The names of the Members of the Committee and number of meetings attended 

by each of them out of the total number of 52 meetings held during the period under 

are given below :ननन 

Sr. No. Name of Member Number of meetings 
attended 

1. Shri Bhagi Ram, M.L.A. 47 

2. Capt. Ajay Singh, ML.A, 34 

3.  Shri Balbir Pal Shah, M.L.A. 24 

4. पं Jarnail Singh, M.L.A. 34 

5.  Shri Balwant Singh Sadhaura, M.L.A. 44 

6. जाएं Rambir Singh, M.L.A. 52 

7. Dr. Ram Kuwar Saini, M.L.A. 29 

8. हों Ram Kisban Fauji, M.L.A. 35 

*9,  Smt. Veena Chibber, M.L.A. 12 

*Note : Shrimati Veena Chhiber, M.L.A. resigned her seat in Haryana Legislative 

Assembly on 19th July, 2004, 

Meetings held on and Business transacted 

The details showing the dates of meetings, the number of Members present 

and business transacted at cach meeting are given below :— 

Sr. Date of Meeting ~ Number Business Transacted 
No. of 

Mcmber 

Present 

i 2 3 4 

1. 1510 Anril 2004 4 Welcome address to the Commiiiee by 

Deputy Secretary. The Chairperson thanked 
aln ¥¥ [ J . आन नशा कई 2 हु हु #tmax tha 
LR AR P R S AN R L e T 

members on the Commitice. 

[
 21st April, 2004 4 The Committee discussed the question of 

selection of Departments and decided that 

final decision would be taken in next 

meeting.
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3 
4 

8. 

27th April, 2004 

4th May, 2004 - 

110 May, 2004 _ 

18th May, 2004 

25th May, 2004 

5 Jane, 2004 

A 

9. 7th Jane, 2004 

3 

6 

9 

rrer, 

The Committee discussed the question of 
selection of Departments and decided that 
final decision would एड taken in next 

meeting, 

The Committee discussed the question of 
,.selection of Departments and decided that 

fin“a]l_ decision would be taken in next 

meeting. 

“The-Committee discussed the question of 
selection of Departments and decided that 
final decision would be taken in next 

meeting. 

1. Consideration of paper placed before 
the Committee. 

2. Selection of departments. 

(i} The Committee scrutinized the material 

received from the Financial 
Commissioner & Principal Secretary to 
Government  Haryana, Home 
Department in  respect  of 
implementation of recommendations/ 
observations as contained in the 28th 
Report of the Committee conceming the 

Home Department (Police). 

(ii) The Committee decided to held meeting 

at Mussoorie on 9th आएं 10th June, 

2004. 

The Committee scrutinized the material 

received from the Financial Commissioner 
& Principal Secretary to Government 
Haryana, Home Department in respect of 
impiementation of recommendations/ 

observations as contained in the 28th Report 

of the Committes concerning the Home 

Department (Police). 

The Committee partly scrutinized the 
बन 1 - आय जन जद 
उध द घदेव घ पद एप ब्यद के दया उप कल ko 470id 

1 
PR RV ETE] LR TR S FF I L P 

Commissioner and Principal Secretary to 

Government, Haryana, Tourism Department 

regarding general working of the Haryana 

Tourism Corporation. 
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2 4 

10. 

11. 

12, 

13. 

14, 

15. 

17. 

oth June, 2004 

10th June, 2004 

s ™ 

15th June, 2004 

16th June, 2004 

28th June, 2004 

अप -Julv, 2004 

6th July, 2004 

The Committee partly scrutinized the 
material received from the Financial 
Comimnissioner and Principal Secretary to 
Government, Haryana, Tourism Department 
regarding general working of the Haryana 
Tourism Corporation. 

The Committee partly scratinized the 
material received from the Financial 
Commissioner and Principal Secretary to 
Government, Haryana, Tourism Department 
regarding general working of the Haryana 
Tourism Corporation. 

The Committee partly scrutinized the 
material received from the Financial 

Commissioner and Principal Secretary to 
Government, Haryana, Tourism Department 

regarding general working of the Haryana 
Tourism Corporation. 

The Committee partly scrutinized the 
material received from the Financial 

Commissioner and Principal Secretary to 

Government, Haryana, Tourism Department 
regarding general working of the Haryana 
Tourism Corporation. 

The Committee partly scrutinized the 
material received from the Financial 

Commissioner and Principal Secretary to 
Government, Haryana, Tourism Department 

regarding general working of the Haryana 

Tourism Corporation. 

The Committes partly scrutinized the 
material received from the Commissioner 

and Secretary to Government, Haryaia, 

Forest Department regarding general 
working of the Haryana Forest Department. 

“The Commiiiee partly scrutinized the 
material received from the Commissioner 
and Canratney हुए Invarnment Harvana, 

mRLITTTITTTTY T - पे FwwdwaEI g DA सीसी 

Forest Department regarding general 

working of the Haryana Forest Department. 

(i) Consideration of paper placed before 
the Committee.



36 

4 1 2 3 

(i) 

18. 13th July, 2004 8 (i) 

(i) 

(iii) 

19. 19th July, 2004 6 3] 

(ii) 

The Committee partly scrutinized the 
material received from the Financial 

Commissioner & Principal Secretary to 
Government Haryana, Tourism 

Department regarding general working 

of the Haryana Tourism Corporation. 

Consideration of paper placed before 
the Committee. 

Qral Examination of the Commissioner 

& Secretary to Government Haryana, 

Urban Development Department in 

respect of non-supply of material 
regarding implementation  of 
recommendations/observations as 

contained in the 28th Report of the 

Committee concerning the Local 
Bodies Department. 

Oral Examination of the Financial 
Commissioner &-Principal Secretary to 

Government Haryana, Town and 

Country Planning Department in 
respect of non-supply of material 
regarding  implementation  of 
recommendations/observations as 

contained in the 28th Report of the 

Committee concerning the Haryana 

Urban Development Authority. 

Oral Examination of the Financial 

Commissioner & Principal Scerctary to 
Government Haryana, Industrial 

Training and Vocational Education 

Departmernt in respect of non-supply of 

material regarding implementation of 

recommendations/observations as 

contained in the 28th Report of the 

Committee concerning Industrial 
Trainine and Woeational Hduration 

Department. 

Oral examination of ithe Commissioner 

& Secretary 10 Government Haryana, 
Public Works (B&R) Department in 

respect of implementation of 

recommendations / ohservalions 85 

' 
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4 

20. 26th July, 2004 

21. 3rd August, 2004 

22. 9th August, 2004 

T
 

नि
 170 August, 2004 9 

contained in the 28th Repor.-t of the 
Committee concerning the Public 

Works (B&R) Department. 

The Committee scrutinized the material 
received from the Chief Administrator 
HUDA, Haryana, in respect of 
implementation of recommendations/ 
observations as contained in पीट 28th Report 
of the Committee concerning the Haryana 
Urband Development Authority, 

The Committee scrutinized the material 

received from the Commissioner and 

‘Secretary to Government Haryana, 

Corporation Department in respect of 

implementation of recommendations/ 
observations as contained in the 28th Report 

of the Committee concerning the Haryana 
State Cooperative Land Development Bank 

(HSARDB} and partly Hafed. 

(i) Consideration of paper placed before 
the Committee. 

(ii) The Committee scrutinized the material 

received from the Commissioner and 

Secretary to Government Haryana, 

Cooperation Department in respéct of 

implementation एवं recommendations/ 

observations as contained in the 28th 

Report of the Committee concerning 
Hafed. 

(1) Consideration of paper placed before 

the Committee. 

(i1) Decision to posipone oral examination 
of the Commissioner & Secretary to 

Government Haryana, Cooperalivn 

Department in respect of 

implementation of recommendations/ 
pheervations as contained in the 28fh 

report एव the Committee concerning 

Haryana State Cooperative Land 

Development Bank (HSARDB) and 
Hafed.
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4 

24. 24th August, 2004 

25. 26th August, 2004 

26. 27th August, 2004 

27. 3lst.August, 2004 

7 

7 

7 

(iii) The Committee scrutinized the material 

received from the Commissioner & 

Secretary to Government Haryana, 

Public Works (B&R) Department in 

respect of  implementation of 

recommendations/observations  as 

contained in the 28th Report of the 

Committee concerning the Public Works 

(B&R) Department. 

(iv) Decided to Reschedule its study tour (0 

the States of Orissa, Tamil Nadu and 

Andaman & Nicobar Islands. 

The Committee scrutinized the material 

received from the Commissioner and 

Secretary to Government Haryana, 

Cooperation Department in respect of 

implementation of recommendations/ 

observations as contained in the 28th Report 

of the Committee concerning the Haryana State 

Cooperative Land Development Bank 

(HSARDB) and Hafed. 

The Committee partly scrutinized the 

material received from फिट Financial 

Commissioner and Principal Secretary to 

Government, Haryana, Tourism Department 

regarding general working of the Haryana 

Tourism Corporation. 

The Committee partly scrutinized the 

material received from the Fimancial 

Commissioner and Principal Secretary to 

Government, Haryana, Tourism Department 

regarding general working of the Haryana 

Tourism Carporation. 

The Committee partly scrutinized the 

material received frem the Financial 

Commissioner and Principal Secretary 

10 (Governmeni, Haryana, TOUTsSm 

Department regarding general working 

of the Haryaita Tourism Corporation. 

(ii) Decision to rediscussed/chalkout Tour 

Programme to be undertaken from 27th 

Septermber, 2004. 

\
‘
fi
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2 4 1 

28. 

29, 

a ,  30. ~ ‘ 
LS 

L J 

31. 

7th September, 2004 

14th September, 2004 

21st September, 2004 

Sth Qctober, 2004 

7 

7 

The Committee scrutinized the material 
received from the Commissioner & Secretary 
to  Government, Haryana, Urban 
Development Department in respect of non- 

supply of matertal regarding implementation 
of recommendations/observations as 
contained in the 28th Report of the 
Committee concerning the Local Bodies 
Department. 

The Committee scrutinized the material 

received from the Commissioner & Secretary 
to Government, Haryana, Public Works 
(B&R) _Department in respect of 

implcmentation of recommendations/ 

observations as contained in the 28th Report 
of the Commitiee concerning the Public 
Works (B&R) Department. 

(i) Consideration of papers placed before 
the Committee. 

(ii) The Committee partly scrutinized the 
material received from the Financial 
Commissioner & Principal Secretary 
to Government Haryana, Revenue 
Department  in  respect of 
implementation of recommendations/ 
observations as contained in the 28th 
Report of the Committee concerning the 
general recommendations 
(Examination of Deputy 

Commissioners). 

(i) Consideration of papers placed before 
the Committee. 

(it) Confirmation of proccedings. 

£I03% Tha Mommeeitte s maartly samatinieed tha 
faday  Alife SoRSRiidiiiin Lo pAAERIAL Y SLEEatirirsffte f2In 

material received from the Financial 

Commissioner & Frincipal Seereiary 
to Government Haryana, Revenue 

Department in respect of 
implementation of recommendations/ 

observations as contained in the 28th 

Report of the Commiitee concerning the
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32. 

33. 

12th October, 2004 

19th October, 2004 

34. 26th October, 2004 

185 Znd Novemher, 2004 

6 

general recommendations 
(Examination of Deputy 

Commissioners). . 

The Committee scrutinized the material 

received from the Financial Commissioner 

& Principal Secrctary to Government, 
Haryana, Industrial Training and Vacaticnal 

Education Department in respect of 
implementation of recommendations/ 
observations as contained in the 28th Report 
of the Committee concerning the Industrial 

Training and Vacational Education 
Department. 

The Committee scrutinized the material 

received from the Financial Commissioner 

& Principal Secretary to Government, 
Haryana, Industrial Training and Vacational 
Education Department in respect of 
implementation of recommendations/ 
observations as contained in the 28th Report 
of the Committee concerning the Industrial 
Training and Vacational Education 

Department. 

(1) Consideration of paper placed before 

the Committee. 

(ii) The Committee parily scrutinized the 
material received from the Financial 

Commissioner & Principal Sccretary 
to Government Haryana, Tourism 
Department regarding seneral working 
of the Haryana Tourism Corporation. 

(iii) Decided to Reschedule its study tour 

to the States of Orisa, Tamil Nadu and 

Union Territory of Andaman and 

Micnhar Islande, 

हीं] The Committes partly sertinized the 

material received trom the Financial 

Commissioner & Principal Secretary 

to Government Haryana, Tourism 

Department regarding general working 

of the Haryana Tourism Corporation. 
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1 2 3 4 

36. 4th November, 2004 

37. 9th November, 2004 

38. 16th November, 2004 

39, 23rd November, 2004 

40, 6th December, 2004 

41. 9th December, 2004 

§Z. jdih Tiecembei, 2G4 

6 

4 

6 

7 

7 

6 

bl 
[+ 
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(i) The Committee partly scrutinized the 
material received from the Financial 
Commissioner & Principal Secretary 
to Government Haryana, Tourism 

Department regarding general working 

of the Haryana Tourism Corporation. 

The Committee partly scrutinized the 
material received from the Fipancial 
Commissioner & Principal Secretary to 
Government Haryana, Tourism Department 

regarding general working of the Haryana 
Tourism Corporation g 

The Committee partly scrutinized the 
material received from the Financial 

Commissioner & Principal Secretary to 

Government Haryana, Tourism Department 
regarding general working of the Haryana 
Tourism Corporation. 

Discussion on the matters of mutual interest 

with the Committee on the Welfare of 

Backward Classes and Minorities of 

Karnataka Legislative Assembly. i 

The Committee resumed scrutininy the 
material received from the Financial 
Commissioner & .Principal Secretary 10 
Government Haryana, Tourism Department 
regarding general working of the Haryana 

Tourism Corporation. 

(i) Consideration of papers placed before 
the Committee. 

(i) The Committee scrutinized the material 

received from the Financial 
Commissioner & Principal Secretary 
o Government Haryana, Tourism 

Department regarding general working 
of the Haryana Tourism Cofporation. 

पद s 2१४22 21 
वे. अप... ikl पेन DA जद पट उदास 

received from the Financial Commissioner 

& Principal Secretary to Government 

Haryana, Tourism Department regarding 
general working of the Haryana Tourism 

Corporation.
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1 2 3 4 

43, 215 December, 2004 

45. 

46, 

47. 

48. 

49. 

50. 

28th December, 2004 

4th January, 2004 

11th January, 2004 

18th January, 2004 

25th January, 2004 

4th February, 2004 

4th February, 2004 

5 

3 

(1) Consideration of papers placed before 
the Committee. : 

(ii) The Committee resumed scrutiny of the 

material received from the Financial 

Commissioner and Principal Secretary 

to Government Haryana, Tourism 
Department regarding general working 
of the Haryana Tourism Corporation. 

(iii) Confirmation of proceedings. 

The Committee resumed the scrutiny of the 
material received from the Financial 

Commissioner & Principal Secretary to 
Government Haryana, Forest Department 
regarding general working of the Haryana 

Forest Department. 

The meeting adjourned for want of quorum. 

 The meeting adjourned for want of quorum. 

The meeting adjourned for want of guorum. 

The meeting adjourned for want of quorum. 

(i) Consideration of papers placed' before 

the Committee. - 

(ii) The Cormnmittee resumed the scrutiny of 

the material received from the 

Financial Commissioner & Principal 

Secretary to Government Haryana, 

Forest Depariment regarding general 
working of the Haryana Forest 

Depaitment. 

(i) Consideration of papers placed before 
the Committce. 

(ii) The Committee resumed the scrutiny ot 

the material received from the 

Financial Commissioner & Principal 
Secretary to Government Haryana, 

Forest Department regarding general 
working of the Haryana Forest 
Department. 
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i 2 3 4 

51. 15th February, 2004 5 The Committee scrutinized the material 
received from the Financial Commissioner 
& Principal Secretary to Goveranment, 
Haryana, Power Department in respect of 
implementation of recommendations/ 
observations' as contained in the 28th Report 
of the Committee concerning the Haryana 
Power Generation Corporation Limited 
(HPGC). 

52. 23rd February, 2004 4 (i) Discussed the action taken by the 
differént departments on the pending 

" recommendations as contained in the 
28th report. 

(ii) The Committee after discussion partly 
drafted the report in respect of 
Industries Department, Haryana, 

Tourism  Corporation,  Forest 
Department, Haryana Ware-housing 

. . Corporation, regarding general 
working, 

(iii) Confirmation of proceedings. 

Prosecedings 

A record:of the procéedings of the Committee has been kept पा the Haryana 
Vidkan Sabha Secretariat.
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COMMITTEE ON GOVERNMENT ASSURANCES 

The Committee on Government Assurances for the year 2004-2005 consisting of 

nine Members was nominated by the Speaker, Haryana Vidhan Sabha on न, 

पा April, 2004 vide Notification No. CB/A-1/2004-2005/29 dated 8th April, 2004. - 

Rao Inderjit Singh, M.L.A. a member of the Committee was appointed as 

Chairperson of the Committee. 

The Committee held 51 meetings during the period under review. 

The name of the members and number of meetings attended by each of them are 

shown in the following table :— b 

Sr.  Name of the Members Number of meetings 

. __________________‘,__,N_o. * i .attended 

*+  #*]. Rao Inderjit Singh, M.L.A. Nil N 

2. Shri Jasbir Mallour, M.L.A 31 

3.:-Shri Shadi Lal Batra, M.L.A. 43 

4. Smt. Anita Yadav, M.LJ.‘_A. 49 

5. Shri Padam Singh Dahiya, M.L.A. 42 

6. Shri Bhag Singh Chhatter, M.L.A. 49 

7. ShriRam Kumar Katwal, M.L.A. 44 

*+g, ShriZakir Hussain, ML.A. 38 o 

करक0, Shri Bishan Lal Saini, M.L.A. _ 07 7 

**+%]10, Smt, SaritaNarain, M.L.A. - 13 

कक 1 1. Shri Rajinder Singh Bisla, M.L.A. 35 

कमकककक ]2 Shri Dharam Pal, M.L.A. (Nilokheri) N 19 T 

के Rao Inderjit Singh, M.L.A. resigned from the Membership of the Haryana 

Legislative Assembly w.e.f. 21st May, 2004 vide this Secretariat 

Notification No.-HVS-LA-76/2004/32 dated 21st May, 2004. कर 

कनें Shri Zakir Hussain, M.LLA. was nominated as a Member and Chairperson 

of the Committee w.ef उठी June, 2004 vide this Secretariar Notification 

No. CB/A-172004-2005/40 dated 16th June, 2004. 

करन Shyi Bishan Lal Saini, M.L.A. resigned from the Membership of the 

Commintee w.e.f. 16 June, 2004 vide this Secretariat Notification No. CB/ 

A-T12004-2005/41 dated the 16th June, 2004. 

कक करें छा, Sarita Narain, M.LA. resigned from the Membership of the Haryana 

Legislative Assembly w.e.f. 19th July, 2004 vide this Secreturiat Norification ™\ 

No. HVSAA-I01/2004/58 dated the 19th July, 2004, नये 

कशनके के Shri Rajinder Singh Bisla, M.L.A. was nominated as a Member of the 

Cummidiice कद 1365 उपज, 2004 vide shis उठा संघ पी Nodification Na. 

A-1/2004-2005/53 dated the 13th July, 2004. 

कमान कक गे Shri Dharam Pal, M.LA. (Nilokheri) was nominated as a Member of the 

Committee w.e.f. 17th August, 2004 vide this Secretariat Notification No. 

CB/A-1/2004-2005/63 dated 18th August, 2004. 
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Meeings held and Business Transacted 

g -t.The details'showing the dates of meetings held, the number of Members 
™~ inclwding special Invitees present and business transacted at each meeting are given 

beloy ना 

Sr. Date of Meetings  Number of Business Transacted 
No Members * 

Including 
Special 
Invitees 

. Present 

1- 2 3 . 4 

1. 5th May, 2004 2 +  No business was transacted for want of 

* gquorum. 

2 12th May, 2004 6" Joint Secretary, Haryana Vidhan Sabha 
. ' explained the scope & functions of the 

Committee to the members on behalf of the 
तप Secretary, Haryana Vidhan Sabha. 

3 19th May, 2004 '8 Scrutiny of the replies received from the 
" . rehabilitation and Power Departments in 

regard to the implementation of the 
cutstanding assurances ‘as contained in its 

34th Report. 

£, 26th May, 2004 7 Scrutiny of the replies received from the 
various Government Departments in regard 
to the implementation of the outstanding 
assurances as contained in its 34th Report. 

=. 2nd June, 2004 8 S‘cru'tiny of the Statement of assurances given 

: by the Ministers on the flpor of the house 

during the Session held in the month of 

March, 2003, 

3. 7th June, 2004 6 Scrutiny of the Slatement एव assurances given 
: 5w by the Ministers on the floor of the house 

during the Session held in the month of 
March, 2003. 

7. 9th June, 2004 8 Scrytiny of the Statement of assurances given 
by the Ministers on the floor of the house 

i during the Session held in the moenth of 

- - March, 2003. 

-8 16th June, 2004 g * Scrutiny of the Statement of assurances given 
4 by the Mintisters on the floor of the house 

“ " during the Session held in the month of 

March, 2003.
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1 2 4 

9. 28th June, 2004 

10. 30th June, 2004 

11. 1ड July, 2004 

12. 7th July, 2004 

13’. 13th July, 2004 

14. 20th July, 2004 

15. 27th July, 2004 

16. 3rd Augnst, 2004 

Scrutiny of the Statement of assurances given 
by the Ministers.on the floor of the house 
during the Session held in the month of 
March, 2003. 

Scrutiny of the Statement of assurances given 
by the Ministers on the floor of the house 
during the Session held in the month of 
March, 2003. 

Scrutiny of the Statement of assurances given 
by the Ministers on the floor of the house 
during the Session held in the menth of 
March, 2003. 

Scrutiny of the Statement of assurances given 
by the Ministers on the floor of the house 
during the Session held in the month of 
September, 2003, 

Scrutiny of the replies received from the 
Public Health Department in regard to the 
implementation of the outstanding 
assurances as confained in its 34th Report. 

Scrutiny of the replies received from the 

Irrigation ‘Department in regard to the 
implementation of the outstanding 
assurances as contained in its: 34th Report. 

The Committee orally examined the 

representative of Transport Department in 
regard to the implementation of the 
outstanding assurances as contained in its 
34th Report. 

(i) The Committee Postponed the oral 

examination of the Irrigation 
Departinent on the request made by the 

Financial Commissioner & Principal 

Recremary to Irrigation Denariment 
- भर - Pl 

(0 Commiitee decided to canceled its 
meetings/visit at Chamba and 

Dalhousei doe to heavy rains,.and the 

Committee further decided to holds its 

next meetings on 12th, 14th & 16th 

August, 2004 at Jodhpur, Bikaner and 

Deihi. 
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4 1 2 3 

17. 10th August, 2004 8 

18. 12th August, 2004 8 
{Jodhpur) 

19. [वी August, 2004 8 

(Bikaner) 

2C  16th August, 2004 8 
(New Delhi) 

2 . 18th August, 2004 7 

Z2, 24th August, 2004 8 

23, उन Auvgust, 2004 9 

24. 8th September, 2004 9 

25, 10४ Scptember, 2004 9 
{New Delhi) 

26. i3ih September, 2004 S 
(Bhopal) 

Scrutiny of the replies received from the Varicus 
Government Departments in regard to the 
implementation of the outstanding assurances 
as contained in its 34th Report.  »°; 

The Committee scrutinized the outstanding 

Assurances एव the 34th Report. 

Scrutiny of the replies received from the 
Women and Child Development Department 
in regard to the implementation of the 
ontstanding assurances as contained in its 34th 
Report. 

Scratiny of the replies received from the 
Agriculture Department in regard to the 
implementation of the outstanding 
assurances as contained in its 34th Report. 

Scrutiny of the replies received from the 
various Government Departments in regard 
to the implementation of the outstanding 
assurances as contained in its 34th Report. 

Scrutiny of the replies received from the 

Public Health Department in regard 10 the 
implementation of the outstanding 
assurances as conlained in its 34th Report. 

The Committee orally examined the 
representative of Irrigation Department in 

regard to the implementation of the 

outstanding assuranmces as contained in iis 
34th Report. 

Scrutiny of the replies received from the 
varions Government Department in regard to 
the implementation of the outstanding 

assurances as contained in its 34th Report.. 

The Committes scrutinized the outstanding 

Assurances of its 34th Report. 

Scrutiny of the repliss received from the 
various Government Department in regard to 

the implementation of the outstanding 

assurances as contained in its 34th Report.
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उन 27, 15th September, 2004 
+ (Ujjain) 

28. 18 September, 2004 
{New Delhi); 

29. 21st September, 2004 

30. 5th QOctober, 2004 

1 

31. 12th October, 2004 

B 

32.7 19th October, 2004 " 

33. 27th October, 2004 

34. 2nd November, 2004 

Scrutiny of the replies received from the 
Education Department in regard to the 
implementation of the outstanding 
assurances as contained in its 34th Report. 

Scrutiny of the replies received from the 
Education Department in regard to the 
implementation of the outstanding 
assurances as contained in its 34th Report. 

Scrutiny of the replies received from the 

Education and Animal Husbandry 

Department in regard to the implementation 
of the outstauding assurances as contained 

in its 34th Report. 

Scrutiny of the replies received from the 
Power Department in regard to the 

implementation of the outstanding 

assuranccs as contained in its 34th Report, 

The Committee orally examined the 
representatives of the Forests and Public 
Health Department in regard to the 
implementation of the outstanding 
assurances as contained in its 34th Report. 

Scratiny of the replies received from the 
various Government Department in regard to 
the implementation of the outstanding 
assurances as contained in its 34th Report. 

' (i) Consideration of communication 
received from the Secretary Karpataka 
Legislative Assembly regarding 

holding of the meeting with Sister 
Committee. 

(ii) Scrutiny of the replies received from 
~ the various Government Department in 

regard to फीड implementation of पीट 

outstandipy assurances ne contained in 
its 34th Report. 

Scrutiny of the replies received from the 
various Government Department in regard to 
the implementation of the outstanding 

assurances as contained in its 34th Report. 
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35. 

36. 

37. 

38. 

39. 

40. 

41. 

42. 

43, 

44, 

9th Novcm_bler. 2004 

16th November, 2004 

23rd November, 2004 

oth December, 2004 
हि 

11th December, 2004 

(Nainital) 

16th December, 2004 

22nd December, 2004 

23rd De¢ember, 2004 
(Faridabad) 

24th December, 2004 
(Gurgaon) 

31st December, 2004 

Scrutiny of the replies received from the 
various Government Department in regard to 

the implementation of the outstanding 
assurances as contained in 15 34th Report. 

Scrutiny of the replics received from the various 
Government Department in regard to the 
implementation of the outstanding assurances 
as contained in its 34th Report. 

Scrutiny of the replies received from the various 
Government Department in regard to पीट 

jmplementation of the outstanding assurances 
as contained in its 34th Report. 

The Committee held discussion with 

representative of the Forests Department 

regarding plantation and cultivation of 
medicinal plants. : 

The Committee held discussion with 
representative of the Forests Department  of 
Uttaranchal Pradesh in regarding to 
plantation of medicinal plant and made the 
visit of the Harbal Park. 

‘Serutiny of.the replies received from the 

various Government Departments in regard 

to the implementation of the outstanding 

assurances as contained in its 34th Report. 

Scrutiny of the replies received from the 
various Government Departments in regard to 

the implementation of the outstanding 
assurances 35 contained in its 34th Report. 

The Committee discussed with the 

representative of the Public Health 

Department in respect of the Ranney Well 

system and various water projects. 

The Committee held discussion with the 
representative. of the Public Health 

Department and thereafter the Committee 

visited the various water projects in the 
Villages Mawat area in District Gurgaon. 

Scrutiny of the replics received from the 

various Government Departments in regard 

.. to the implementation of the outstanding 

assurances as contained in its 34th Report.



50 

1 2 3 4 

45. 6th January, 2005 Scrutiny of the replies received from the 

Public Health Department in regard to the 
implementation of the outstanding 

assurances as contained in its 34th Report. 

46. 1lth January, 2005 5 Scrutiny of the replies received from the 

P.W.D. (B&R) Department in regard to the 
implementaiion of the outstanding 
assurances as contained in its 34th Report. 

47. 8th February, 2005 5 (i) Scrutiny of the replies received from 

the various Government Departments 

in regard to the implementation of the 

outstanding assurances as contained in 

its 34th Report. 

(ii) Confirmation of Proceedings. 

48... 1410 February, 2005 Confirmation of Proceedings. 

49, 17th February, 2005 8 The Committee partly drafted its 35th Report. 
(Jodhpur) 

50. 19th February, 2005 8 The Committee partly drafted its 35th Report. 
(Ajemer) . 

51. 22nd February, 2005 6 The Committee partly drafted its 35th Report. 

The details एव the meetings held at places other than Chandigarh are as 

under :— 

Sr. No. 
1. 7th June, 2004 Haryana Bhawan, New Delhi 

2. 30th June, 2004 Mussoorie 

3. 1st July, 2004 Mussoorie 

4, 128 August, 2004 Jodhpur 

5. 14th August, 2004 Bikaner 

6. 16th August, 2004 Haryana Bhawan, New Delhi 

7.  10ih September, 2004 Haryana Bhawan, New Delhi 

8.  13th September, 2004 Bhopal 

9. 15th September, 2004 Ujjain 

[0. 180 September, 2004 Haryana Bhawan, New Delhi 

11. पा December, 2004 Pinjore 

12.  11th December, 2004 Nainital 

13.  23rd December. 2004 Faridabad 
14,  24th December, 2004 Gurgaon 

15.  17th February, 2005 Jodhpur 

16.  19th:-February, 2005 Ajmer 
Procecdings 

A record of proceedings of the meetings of the Committee has been kept in चिट 

Haryana Vidhan Sabha Secretariat. 

i 
L
 

i
y
,



A
}
 

W
P
 

if
r 

- 

5 

COMMITTEE ON SUBORDINATE LEGISLATION 

The Commitice consisting of 8 Members of the Haryana Vidhan Sabha 

(including the Advocate General) was nominated by the Hon’ble Speaker on the 

7th April, 2004 and was notified in the official Gazette vide Notification No. HVS- 

SLC/1/2004-05/23, dated 8th April, 2004. 

Vaid Kapoor Chand was appointed as the Chairpersen of the Committee by 

the Hon'ble Speaker: 

The Committee held 41 meetings during the period under Review. 

The names of Members/Spectal Invitee and number of meetings atlended by 

each of thern are shown in the following Table :(— 

Sr.Ne. Name of the Member Number of 
meetings 

attended 

*]. Vaid Kapoor Chand, M.L.A. Chairpc‘rson 11 

कन्छ, Shri Bishan Lal Saini, M.L.A. Chairperson 16 

3. Shri Mange Ram Gupta, M.L.A. Memnber 39 

4, Shri Banta Ram, M.L.A. Member 3 

5. Shri Bhagt Ram, M.L.A. Member 4 

6. Shri Deena Ram, M.L.A. Member 31 

7.  Shri Sher Singh, M.L.A. Member 39 

8. Shri Leela Ram, M.L.A. Member 32 

9. Advocate General Member कसा 

* Resignation from the Haryana Legislative Assembly was accepted by the 

Speaker w.e.f. 19th July, 2005. 

*% Shri Bishan Lal Saini, M.L.A. was nominated as a Member and appointed 

as Chairperson of the Commiittee on Subordinate Legisiation w.e.f. 23rd 

July, 2004 for the remaining period of the year 2004-05 vide notification 

No. HVS-SLC/172004/61, dated 23rd July, 2004. 

Rules Scrutinised 

The Committee scrutinised the following Rules :— 

1. The Punjab Ayurvedic and Unani Practitioners (General) Rules, 1964 

v = framed under the Punjab Ayurvedic and Unani Practitioners Act,. 1963, 

2. The Punjab Minor Mineral Concession Rules, 1964 framed under the 

Mines and Minerals (Development and Regulation) Act. 1957.
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Meetings held and Business Transacted o, 

The dates and the meetings, the number of Members and the Business transacted at 

each meeting are given below :— 

Sr.  Date of Meeting Number of Business Transacted 
No. - Members 

present ' 

1 2 R e L S 3 _ 4 ] 

1. 15th April, 2004 4 Welcome Address by the Deputy Secretary. 

2. 20th April, 2004 5 . Selection of Rules for scrutiny. 

Te377E27th April, 2004 4 1. The_Committee went through the 

provisions of the Punjab Ayurvedic and 
Unani Practitioners Act, 1963. 

4, 4th May, 2004 2 - Meeting adjourned for want of quorum. 

11th May, 2004 3 1. Paper placed before the Commiftee. 

2. Resumption of scrutiny of the Punjab 
Ayurvedic and Unani Practioners 

" (General) Rules, 1964 framed under the 
Punjab Ayurvedic and Unani 
Practitioners Act, 1963. 

6. 18th May, 2004 7 Resumption of scrutiny of the Punjab 
Ayurvedic and Unani Practitioners {General) 

Rules, 1964 framed under the Punjab 
Ayurvedic and Unani Practitioners Act, 1963. 

7. 25th May, 2004 5 1. Paper placed before the Committee. 

2. Resumption of scrutiny of the Punjab 

Ayurvedic and Unani Practioners 

(General) Rules, 1964 framed under the 

Punjab Ayurvedic and Unani 
Practitioners Act, 1963. ः 

8. 2nd June, 2004 - 5 Resumption of scrutiny of the Punjab 
SR e Ayurvedic and Unani Practitioners (General) 

' t. . Rules, 31964 framed under the Punjab 
Ayurvedic and Unani Practitioners Act, 1963. 

9. 8th June, 2004 4 Resumption of scrutiny”'of the Punjab 
Ayurvedic and Unani Practitioners (General) 

I Rules, 1964 framed under the Punjab 

Ayurvedic and Unani Practitioners Act, 1963. 

10. 1511 June, 2004 6 Resumption of scrutiny of the Punjab 

T ’ Ayurvedic आएं Unani Practitioners (General) 

Rules, 1964 framéd: under the Punjab 

Ayurvedic and Unani Practitioners Act, 1963. 
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2. 

15. 

14. 

15. 

16. 

7. 

18... 

19. 

पा. पक कद खत कसम व प्लस था कद कपास Tune, 200-4 

6th July, 2004 

13th July, 2004 

20th July, 2004 

27th July, 2004 

3rd August, 2004 

10th August, 2004 

_17th August, 2004 

24th August, 2004 

Resumption of scrutiny of the Punjab 
Ayurvedic'and Unani Practitioners (General) 
Rules, 1964 framed under the Punjab 
Ayurvedic and Unani Practitioners Act, 1963. 

Resumption of scrutiny of the Punjab 
Ayurvedic and Unani Practitioners (General) 
Rules, 1964 framed under the Punjab 

Ayurvedic and Unani Practitioners Act, 1963. 

Resumption of scrutiny of the Punjab 
Ayurvedic and Unani Practitioners (General) 

Rules, 1964 framed under the Punjab 

Ayurvedic and Unani Practitioners Act, 1963. 

Resumption of scrutiny of the Punjab 

Ayurvedic and Unani Practitioners {General) 

Rules, 1964 framed under the Punjab 
Ayurvedic and Unani Practitioners Act, 1963, 

Resumption एवं scrutiny of the Punjab 

Ayurvedic and Unani Practitioners (General) 

Rules, 1964 framed under the Punjab 

Ayurvedic and Unani Practitioners Act, 1963. 

1. Papers placed before the Commnittee. 

2. Resumption of scrutiny of the Punjab 
Ayurvedic and Unani Practitioners 

(General) Rules, 1964 framed under the 

Punjab Ayurvedic and Unani 

Practitioners Act, 1963. 

Scrutiny of the reply received from the Housing 

Department, Haryana regarding 

tmplementation of recommendations/ 
observations of the Committee made in its 

28th Report in respect of the Housing Board, 

Haryana (Disposal of Property, Betterment 

charges, Eviction, Assessment of Damages 

and Manner of Appeal) Rules, 1975. 

The Committee went through the provisions 

of the Mines and Minerals (Development 
and Regulation) Act, 1957. 

The Committee went through the provisions 

of Section 15 of the Mines and Minerals 

(Development and Regulation) Act, 1957, 

which empower the State Government to 

frame rules in respect of the Mines and 

Minerals.
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20, 

21. 

22. 

23, 

24. 

25, 

20. 

31st August, 2004 

8th September, 2004 

13th September, 2004 

15th September, 2004- 

(Nainital) 

17th September, 2004 

(New Delhi) 

21st September, 2004 

sth October, 2004 

5 " 1. Papers placed before the Comimittée. 

2. Resumption of scrutiny of the Punjab 

Minor Mineral Discussion Rules, 1964 

framed under the Mines and Minerals 

(Development and Regulation} Act, 

1957. 

3. The Committee decided to hold its own 

»  meetings at Nainital cn 15th September, 

2004 आएं at Haryana Bhawan, New 

Delhi on 17th September, 2004 at 10.00 

A.M. respectively. 

Resumption of scrutiny of the Punjab Minor 

Mineral Concession Rules, 1964 framed 

under the Mines and Minerals (Development 

and Regulation) Act, 1957. 

1. Paper placed before the Committee, 

2. Resumption of scrutiny of the Punjab 

Minor Mineral Concession Rules, 1964 

framed under the Mines and Minerals 

(Development and Regulation) Act, 

1957. 

Resumption of scrutiny of the Punjab Minor 

Mineral Concession Rules, 1964 framed 

under the Mines and Minerals (Development 

and Regulation) Act, 1957. 

Resumption of scrutiny of the Punjab Minor 

Mineral Concession Rules, 1964 framed 

under the Mines and Minerals (Development 

and Regulation) Act, 1957. 

Resumption of scrutiny of the Punjab Minor 

Mineral Concession Rules, 1964 framed 

under the Mines and Minerals (Development 

and Regulation) Act, 1957. 

1. Papers ptaced before the Committee. 

2. Resumption of scrutiny of the Punjab 

Minor Mineral Concession Rulcs, 1964 

framed under the Mines and Minerals 

{Development and Regulation) Act, 

1957. 
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27. 

28. 

29. 

30. 

31. 

32. 

33. 

34. 

35. 

36. 

110 October, 2004 

18th October, 2004 

25th October, 2004 

2nd November, 2004 

gth November, 2004 

17th November, 2004 

22nd November, 2004 

6th December, 2004 

13th December, 2004 

20th December, 2004 

Restmption of scrutiny of the Punjab Minor 

Mineral Concession Rules, 1964 framed 

under the Mines and Minerals (Development 

and: Regulation) Act, 1957. 

Resumption of scrutiny of the Punjab Minor 

Minéral Concession Rules, 1964 framed 

under the Mines and Minerals {Development 

and Regulation) Act, 1957. 

Resumption of scrutiny of the Punjab Minor 

Mineral Concession Rules, 1964 framed 

under the Mines and Minerals (Development 

and Regulation) Act, 1957. 

Resumption of scrutiny of the Punjab Minor 

Mineral Concession Rules, 1964 framed 

under the Mines and Minerals (Development 

and Regulation) Act, 1957. 

Resumption of scrutiny of the Punjab Minor 

Mineral Concession Rules, 1964 framed 

under the Mines and Minerals (Development 

and Regulation) Act, 1957. 

Resumption of scrutiny of the Punjab Minor 

Mineral Concession Rules, 1964 framed 

under the Mines and Minerals (Development 

and Regulation) Act, 1957. 

Resumption of scrutiny of the Punjab Minor 

Mineral Concession Rules, 1964 framed 

under the Mines and Minerals (Development 

and Regulation) Act, 1957. 

1. Resumption of scrutiny of the Punjab 

Minor Mineral Concession Rules, 1964 

framed under the Mines and Minerals 

(Develepment and Regulation) Act, 

1957. 

2. Paper placed before the Committee. 

Resumption of scrutiny of the Punjab Minor 

Mineral Concession Rules, 1964 framed 

under the Mines and Minerals (Development 

and Regulation} Act, 1957, 

Meeting adjourned for want of Quorum.
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37. 28th December, 2004 3 Resumption of scrutiny of the Punjab Minor 

Mineral Concession Rules, 1964 framed 

under the Mines and Minerals (Development 

and Regulation) Act, 1957, 

38. 4th January, 2005 2 * Meeting adjourned for want of Quorum. 

39, 10th Jannary, 2005 ला Meeting adjourned for want of Quorum. 

40. , 15th February, 2005 4 

41. 22nd February, 2005 4. 

Meetings at places other than Chandigarh 

The Committee held its meetings on the following dates and places : 

1. 15th September, 2004 Nainital 

. 2. 17th September, 2004 Haryana Bhawan, New Delhi 

Report Presented Nil 

The Departments concerned could not send their final comments on the 
recommendations/observations sent to them by the Committee. Therefere, for want 
of clarification and replies from the concerned Departments, the Committee could 

not hold oral-examination of the departmental representatives on issues raised by it. 

In such circumstances, the Committee could not complete its work and submit its 

report.to the House. 

Proceedings 

A tecord ए the proceedings of the Committee has been kept उप the Haryana 
Vidhan Sabha Secretariat. 
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COMMITTEE OF PRIVILEGES 
2004-20053 

Under Rule 284(1) of the Rules of Procedure and conduct of Business in the 

Haryana Legislative _A_,s_s"e_"m"bly. the Committee of Privileges was nominated on 7th 

April, 2004 (consisting of 10 members) by the Hon’ble Speaker, vide Notification 

No. Priv-1/2004/25, dated 7th April, 2004. 

Shri Bhagwan Sahai Rawat, M.LA. was appointed by फिट Speaker-as Chairperson 
of the Committee. - ) 

Shri Daryao Singh, M.L.A. member of फिट Privilege Committee was disqualified 

from the membership of the Haryana Vidhan Sabha due to his voluntarily joining the 

Indian National Congress Party on 14th June, 2004 after being independently) elected 

to the Haryana Vidhan Sabha vide order of the Hon’ble Speaker datéd the 5th 

November, 2004, ' Tt 

Shri Bhagwan Sahai Rawat, M.L.A. Chairperson, of the Commitice, resigned 

from the membership of Haryana Legislative Assembly w.e.f 12th January, 2005. 

. Shri Nafe Singh Rathi, M.I..A. a member of the Privilege Committee has been 

nominated by the Hon'ble Speaker as Chairperson of the Committee w.e.f. 16th 

February,. 2005 for the remaining period of the. year 2004-2005. 

The Committee held total number of 46 meetings during the period under 

review. The name एव फिट Members आएं number of meetings aitended by each of them 

are shown in ______—-_—_—___—____fl]e following table :— ः 

Sr.No. Naime of Members Number of 

Y : meetings 

attended 

1. Shri Bhagwan Sahai Rawat, M.L.A. Chairperson 1 Stri Bhagwan Sahai Rawat, MLA.  Chawperson 35 

2. आएं Dan Singh, M.L.A. 24 

3.  Shri Ranbir Singh Mandola, M.L.A. 34 

4.  Shri Daryao Singh, M.L.A. 22 

5.  Shri Nafe Singh Rathi, M.L.A. 37 

6. Shri Amar Singh Dhandey, M.L:A. 26 

7.  Shri Ramesh Kumar Khatak, M.L.A. 21 

8.  Shri Ramesh Rana, ML.A. . 24 

9.  Shri Ramphal Kundu, M.L.A. 18 

10.  Shri Zakir Hussain, M.L.A. 33 

Pending Question of Privileges 

1. Question of‘alleged breach of privilege given notice of by Shri Puran Singh, 

Dabra, M.L.A. and Padam Singh, M.L.A., against Shri Jai Parkash Barwala M.L.A. 

regarding taking of Mock Chair in the well of the House and showing himself as 

Speaker ए the Assembly, defying the orders एव the Chair and challenging and 

protesting against the ruling of the Chair constantly, thus committing the contempt 

of the House/breach of privileges etc. by Shri Jai Parkash Brawala, M.L.A. on 

5th March, 2002. - 

2. Question of alleged breach of Privilege given notice of by Shri Rajinder Singh 

Bisla, MLA and Ram Kuwar Saini, M.L.A, against Shri Karan Singh Dalal, M.L.A. for 

L
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aobstructing and making uncalled for remarks against His Excellency, the Governor on 4th 

March, 2002 and helping greatly Shri Jai Parkash Barwala, M.L.A. in taking Mock Chair 
in the well of the House at the time when the Sabha was in Session on 5th March, 2002 
thereby committing the contempt of the House/breach of privilege हाट, by Shri Karan 

Singh Dalal, M.L.A. 

3. Question of alleged breach of Privilege given notice एव by Shri Bhagi Ram, 
M.L.A. and Sh. Pawan Kumar, M.L.A., against Sarvshri Capt. Ajay Singh Yadav, 

M.L.A., Jagjit Singh Sangwan, M.L.A. and Shri Dharmbir Singh, M.L.A. for coming to 
remaining in the well of the House in utter defiance of the Chair and continuously 
arguing with the Speaker, trying to manhandle with the Watch and Ward Staff and 
throwing a book towards चाट Chair by Capt. Ajay Singh Yadav; M.L.A., breaking a 
light box while rushing to the well of the House, causing damage to the Government 

property by Shri Dharambir Singh, M.L.A. and using unparliamentary words and 
uncailed for remarks etc. in the House by Shri Jagjit Singh Sangwan, M.L.A. and 

there by committing the contempt एव the Housefbreach of privilege etc. by Capt. 

Ajay Singh Yadav, Jagjit Singh Sangwan, and Shri Dharambir Singh, M.L.A.s on 
5th March, 2002, 

4. Question of alleged breach of an}'v'ilege given notice of by Dr. Sita Ram, M.L.A. 

and Shri Jasbir Singh Mallour, M.L.A., against Dr. Raghubir Singh Kadian, M.L.A. 

for coming to/remaining in the well of the House, tearing the book of Rules of 

Procedure बाएं Conduct of Business in the Haryana Legislative Assembly, leading to 
grave disorder, breaking a light box in the House thereby committing contempt of 

the House/breach of privilege etc. by Dr. Raghubir Singh Kadian, M.L.A on 5th 
March, 2002. 

Meetiog held and Business Transacted 

Sr.  Date of Meeting Members Business Transacted 

No. Present 

1 2 3 4 

1. 12th April, 2004 3 Meeting adjourned for want of quorum. 

2. 20th April, 2004 4 -do- 

3. 27th April, 2004 2 -do- 

4. 110 May, 2004 3 -do- 

5. 18th May. 2004 7 The Commitiee considered the pending 
privilege issues against Sarvshri Jai Parkash 

Barwala, Dharambir Singh, Karan Singh 

Dalal, Raghubir Singh Kadain, Capt. Ajay 
Singh Yadav and Jagjit Singh Sangwan 
M.L.As. 

6. 25th May, 2004 8 The Committee partly examined, considered 

and discussed the evidence on record with 

regard to alleged breach of privileges against 

Sarvshri Jai Parkash Barwala, Dharambir 

Singh, Karan Singh Dalal, Raghubir Singh 

Kadain, (वा, Ajay Singh Yadav. M.L.As. 
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7. 1st June, 2004 

8. 7th June, 2004 

9, 15th June, 2004 

The Committee decided to undertake the study 

tour (0 the States of Arunacha] Pradesh, Assam 

and Sikkim from 23rd June, 2004 to 4th July, 

2004. 

The Committee further decided to hold its won 
meetings on 27th June, 2004 in Zero District 
of Arunachal Pradesh, Siliguri on 30th June, 

2004 and Darjling on 3rd July, 2004. The 
Committee will also hold its won meetings at 
Haryana Bhawan, New Delht on 22nd June, 

2004 and 5th July, 2004 while going and 

coming from the tour respectively. 

The Committee partly examined, considered 
and discussed the evidence on record with 
regard to alleged breach of privileges against: 
Sarvshri Jai Parkash Barwala, Dharambir 

Singh, Karan Singh Dalal, Raghubir Singh 
Kadain, Capt. Ajay Singh Yadav and 
Shri Jagjit Singh Sangwan M.L.As. 

A fax letter dated Sth June, 204 received 

from the Secretary, Assam Legislative 

Assembly reg. making necessary 

arrangements for accommodation in New 

M.L.A. Hostel and Security for the visiting 
Committee was placed before the Committee. 
The Committee noted the contenis. 

A fax letter dated 2nd June, 2004 received 

from the Deputy Secretary (Protocol) Sikkim 
Legislative Assembly regarding making 

security arrangement was placed before the 

Committee. The Committee noted the 

contents. 

The Commiitee partly examined, considered 
and discussed the evidence on recerd with 

regard to atleged breach of privileges against 
Sarvshri Jai Parkash Barwala, (Ex-M.L.A. 

now M.P.) Dharambir Singh, Karan Singh 

Dalal, Raghubir Singh Kadain, Capt. Ajay 

Singh Yadav and Jagjit Singh Sangwan 

M.L.As. 

The Committee drafted and finalized the 6th 

Preliminary Repert in regard to the question 
of alleged breach of Privilege given notice 

of by Shri Puran Singh Dabra, M.L.A. and
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Shri Padam Singh, M.L.A. against Shri 

Jai Parkash Barwala, Ex. 24.L.A. (Now ही...) 

regarding taking of Mock Chair in the well 

of the House and showing himself as 

Speaker of the Assembly defying the orders 

of the Chair and challenging and protesting 

against the ruling of the chair constantly, thus 

committing the contempt of the House/ 

breach of privilege etc. by Shri Jai Parkash 

Barwala, Ex. M.L.A. (Now M.P.) on 5th 

March, 2002. 

The Committee drafted and finalized the 6th 

Preliminary Report in regard to the question 

of alleged breach of privilege given notice 

of by Shri Rajinder Singh Bisla, M.L.A. आएं 

Shri Ram Kuwar Saini, M.L.A. against Shri 

Karan Singh Dalal, M.L.A. for obstructing 

and making uncalled for remarks against His 

Excellency, the Governor on 4th March, 

2002 and helping greatly Shri Jai Parkash 

Barwala, Ex. M.L.A. (Now M.P.) in taking 

Mock Chair in the well of the House at the 

time when the Sabha was in Session on 5th 

March, 2002 thereby committing the 

contempt of the House/breach of privilege 

etc. by Shri Karan Singh Dalal, M.L.A. on 5th 

March, 2002. 

The Committee drafted and finalized the 6th 

Prelimirary Report in regard to the question 

of alleged breach of privilege given notice 

of by Shri Bhagi Ram, M.L.A. and Shri Pawan 

Kumar, M.L.A. for coming tofremaining in 
the well of the House in uttar defiance of the 

Chair and continuously arguing with the 

Speaker trying to manhandle with the Watch 

and Ward Staff and throwing a book towards 

the Chair by Capt. Ajay Singh Yadav, M.L.A. 

breaking a light box while rushing to the well 

of फीट House, causing damage to the 
Government property by Shri Dharambir 
Singh, M.L.A. and using unparliamentary 

words and uncalled for remarks etc. in the 

House by Shri Jagjit Singh Sangwan, MLL.A. 

and thereby committing the contempt of the 

House/breach of privilege etc. by Capt. Ajay 

A\
 

W
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10. 28th June, 2004 

11. 5th July, 2004 

13th July, 2004 

Singh Yadav, M.L.A., Shri Dharambir Singh, 
का, 2. and Shri Jagjit Singh Sangwan, 
ML.L.A. on 5th March, 2002, 

The Committee also drafted and finalized the 
6th Preliminary Report in regard to the 
question of alleged breach of privilege given 
notice of by Dr. Sita Ram, M.L.A. and Shri 

Jasbir Singh Mallaur, M.L.A. against Dr. 
Raghubir Singh Kadian, M.L.A. for coming 
tofremaining in the well of the House, tearing 

the book of Rules of Procedure and Conduct 
of Business in the Haryana Legislative 
Assembly, leading to grave misconduct and 
grave disorder, breaking a light box in the 
House thereby committing contempt of the 
House/breach of privilege etc. by Dr. 
Raghubir Singh Kadian, M.L.A. on 5th 

March, 2002. 

The Committee authorised the Chairperson 
to sign and present the 6th Preliminary 
Report to the House during the forth coming 
Session of the Haryana Vidhan Sabha. 

The Committee decided 10 postpone its.study 

tour to the States of Arunachal Pradesh, 

Assam and Sikkim commencing from 23rd 

June, 2004, 

The Committee partly examined, considered 
and discussed the evidence on record with 

regard to alleged breach of privileges against 
Sarvshri Jai Parkash Barwala, Ex. M.L.A. 

(Now M.P.) Dharambir Singh, Karan Singh 
Dalal, Raghubir Singh Kadian, Capt. Ajay 

Singh Yadav and Jagjit Singh Sangwan, 

M.L.As. 

Meeting adjourned for want of quorum, 

The Committee partly examined, considered 

and discussed the evidence on record with 

regard to alleged breach of privileges against 

Sarvshri Jai Parkash Barwala, Ex. M.L.A. 

(Now M.P.) Dharambir Singh, Karan Singh 

Dalal, Raghubir Singh Kadian, Capt. 

Ajay Singh Yadav and Jagjit Singh Sangwan, 

> M.IL.As.
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13. 19th July, 2004 

14. 26th July, 2004 

15. 2nd August, 2004 

Confirmation of Proceedings 

The Committee confirmed the proceedings of 

the meetings of the Committee held on the 

following dates :— 

2nd September, 2003, 3rd September, 2003, 

9th September, 2003, 16th September, 2003, 

22nd September, 2003, 30th September, 2003, 

7th Qctober, 2003, 13th October, 2003, 

16th October, 2003, 20th October, 2003, 

25th October, 2003, 5th November, 2003, 

11th November, 2003, 9th December, 2003, 

16th December, 2003, 23rd December, 2003, 

26th December, 2003, .6th January, 2004, 

13th January, 2004, 20th January, 2004, 

3rd February, 2004, 17th February, 2004, 

अत March, 2004, 6th March, 2004, 8th March, 

2004, 11th March, 2004, 13th March, 2004, 

24th March, 2004, 31st March, 2004, 

18th May, 2004, 25th May, 2004, 1st June, 

2004, 7th June, 2004 and 15th June, 2004. 

The Committee considered the pending 

privilege issues against Sarvshri Jai Parkash 

Barwala, Ex. M.L.A. (Now M.P.) Dharambir 

Singh, Karan Singh Dalal, Raghubir Singh 

Kadian, Capt. Ajay Singh Yadav and Jagjit 

Singh Sangwan, M.L.As. 

Meeting adjourned for want of quorum. 

The Committee considered the privilege 

issues against Sarvshri Jai Parkash Barwala, 

Ex. ML.A. (Now M.P.) Dharambir Singh, 

Karan Singh Dalal, Dr. Raghubir Singh Kadian, 

Capt. Ajay Singh Yadav and Jagjit Singh 

Sangwan, M.L.As. 

The Committee decided to undertake a study 

tour to the States of Rajasthan, Gujarat, 

Madhaya Pradesh and Utter Pradesh from 

17th August, 2004 to 29th August, 2004. 

The Committee further decided to hold its own 

meetings on 22nd August, 2004 at Porbandar, 

on 28th August, 2004 at Agra and 16th 

Auaugst, 2004 & 29th April, 2004 at Haryana 

Bhawan, New Delhi while going and coming 
from फिट tour respectively. 

Y



63 

4 

_r! 7 

“16. Sth angust, 2004 

"_“‘--.a_. 

z 

LA 

_7. 16th August, 2004 

A 

| हु 

5 

10 

The Committee desired that the Hon'ble 
Speaker be requested to accord necessary 
permission for the purpose and all necessary 

arrangements be made well in time to avoid 
any inconvenience to the Members of the 

Committee. 

A fax message received from the Secretary, 
Gujrat Legislative Assembly, Gandhi Nagar, 
regarding the arrangements made for the visit 
of the Committee to the State of Gujrat, was 
placed before the Committee, the Committee 
noted the coutents thereof. 

A fax message received from the Secretary, 

Madhya Pradesh Legislative Assembly, 
‘Bhopal regarding the arrangements made for 
the visit of the Committee to the State of 
Madhya Pradesh was placed before the 
Committee, the Committee noted the 

contents thereof. 

The Committee considered the privilege 
issues against Sarvshri Iai Parkash Barwala, 
Ex. M.L.A. (Now M.P.) Dharambir Singh, 
Karan Singh Dalal, Dr. Raghubir Singh 
Kadian, Capt. Ajay Singh Yadav and Jagjit 
Singh Sangwan, M.L.As. 

A fax message received from the Secretary, 
Gujrat Legislative Assembly, Gandhi Nagar, 
regarding arrangements made for visit of the 
Committee to the State of Gujrat was placed. 

before the Committee, फिट Committee noted 

the contents thereof., 

A fax message received from the Secretary, 
M.P.L.A., Bhopal regarding the arrangements 

made for visit of the Committee to the State 

of Madhya Pradesh was placed before the 
Committiee, the Committee noted the 

contents thereof. 

A fax message received from the Secretary, 

Uttar Pradesh Legislative Assembly, 

Lucknow, regarding the arrangements made 
for visit of घाट Commitice to the State of Utiar
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18. 20th August, 2004 

19. 22nd August, 2004 

_ 20... 27th August, 2004 

10 

10 

10 

Pradesh, was placed before the Committee 

and -the Committee noted the contents 

thereof. 

The Committee framed the questionnaire to 

be discussed with the sister Committees, 

during its tour to the State of Gujrat and 

Madhya Pradesh. 

The Chairman and Members of the 

Committee of Privileges of Gujrat Legislative 

Assembly welcomed the visiting Committee. 

The counterparts of both the Committee 

discussed about the privileges issues 

pending in their respective Legislature 

Assemblies and also discussed on the matters- 

of common interest and other procedural 

matters, 

The Chairperson, Committee of Privileges, 

Haryana Legislative Assembly on his behalf 

and on behalf of other members of the 

Committee, thanked चाह Chairman of Gujrat 

Privileges Committee for making nice 

arrangements for their stay at Ahmadabad 

and also invited the Committee of Privileges 

this Legislative Assembly, to make a visit to 

the State of Haryana. 

The Commitiee reviewed the discussion ‘held 

at Gandhi Nagar on 20th August, 2004. 

In the absence of the Committee of 

Privileges, the Secretary, M.P. L.A. 

welcomed the Chairperson and members of 
the visiting Committee on their reaching at 

Bhopal. The Secrctary informed the 

Commitiee that meeting with the Sister 
Committee was not possible due to oath 

affirmation of Ministers of Madhya Pradesh, 

which has been fixed for today at 11.30 A.M. 

in the Raj Bhawan, Bhopal. However a 

discussion with the Hon'ble Speaker can be 

possible for short period. The Chairperson 

acceded to the proposal of the Secretary. 

The Committee discussed with the Hon'ble 

Speaker, M.P. L. Assembly about the 

&
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privileges issues pending in their respective 

Legislative Assemblies and also discussed the 
matters of common interest and other 

procedural matters. 

The Chairperson, Committee of Privileges 
Haryana Legislative Assembly on his behalf 
and on behalf of other members of the 
Committee thanked the Hon’ble Speaker लि 
making nice arrangements for their stay at 
Bhopal and also invited the Committee of 
privileges, M.P. Legislative Assembly, 
Bhopal to visit the State of Haryana. 

The Committee reviewed the discussion held 
at Gandhi-Nagar on 20th August, 2004 and 
Bhopal on 27th August, 2004 respectively. 

The Committee considered the pending 
privileges issues against Sarvshri Jai Parkash 

Barwala, Ex. MLL.A. (Now M.P.) Dharambir 
Singh, Dr. Raghubir Singh Kadian, Karan 
Singh Dalal, Capt. Ajay Singh Yadav and 
Jagjit Singh Sangwan, M.L.As. 

The Committee considered the pending 
issues against Sarvshri Jai Parkash Barwala, 
Ex. M.L.A. (Now M.P.) Dharambir Singh, 

Karan Singh Dalal, Dr. Raghubir Singh 
Kadian, Capt. Ajay Singh Yadav and 
Jagiit Singh Sangwan, M.L.As. 

Meeting adjourned for wani of quorsm. 

The Committee drafted आएं finalized 7th 
Preliminary Report in regard to the question 
of alleged breach of Privilege given notice 
of by Puran Singh Dabra, M.L.A. आएं Shri 
Padam Singh, M.L.A. against Shri 
Jai Parkash Barwala, Ex. लॉ... (Now M.P.) 

regarding taking of Mock Chair. in the well 

of the House and showing himseclf as 

Speaker एव the Assembly, defying the crders 
of the Chair and challenging and protesting 

against the ruling of the Chair constantly, 
thus committing the contempt of the House/ 
breach of privilege etc. by Shri Jai Parkash 
Barwala, Ex. M.L.A. (Now M.P.) on 

S5th March, 2002.
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The Committee drafted and finalized the 7th 
Preliminary Report in regard to the question 
of alleged breach of Privilege given notice 

of by Shri Rajirder Singh Bisla, M.L.A. and 
Shri Ram Kuwar Saini, M.L.A. against Shri 
Karan Singh Dalal, M.L.A. for obstructing and 
making uncalled for remarks against His 
Exceliency, the Governor on 4th March, 

2002 and helping greatly Shri Jai Parkash 
Barwala, Ex. MLL.A. (Now M.P.) पा taking 
Mock Chair in the well of the House at the है 
time when the Sabha was in Session on Sth 
March, 2002 thereby committing the 

contempt of the House/breach of privilege etc. 
by छापा Karan Singh Dalal, M.L.A. on 5th 

“March, 2002. 

The Committee drafted and finalized the 7th 

Preliminary Report in regard to the question 
of afieged breach of priviiege given notice 
by of Shri Bhagi Ram, M.L.A. and Shri Pawan 22 
Kumar, M.L.A. for coming tofremaining in K 
the well of the House in uiter defiance of the 
Chair and continvously arguing with the 
Speaker. trying to manhandle with फिट Watch 
and Ward Staff and throwing a book towards 
the Chair by Capt. Ajay Singh Yadav, M.L.A,, 
breaking a light box while rushing to the well 
of the House, causing damage to the L 
Government property by Shri Dharambir 
Singh, M.L.A. and using unpariiamentary 

words and uncalled for remarks etc. in the 
House by Shri Jagjit Singh Sangwan M.L.A. 
and thereby committing the contempt of the 
House/breach of privilege etc. by Capt. Ajay 

‘Singh Yadav, MLL.A., Shri Dharambir Singh, 

M.L.A. and Shri Jagjit Singh Sangwan, 

M.L.A. on 5th March, 2002. A 
= 

b
l
 

t) 

The Committee also drafted and finalized the 
7th Preliminary Report in regard to the 
question of alleged breach of privilege given 
notice of by Dr. Sita Ram, M.L.A. and Shri 
Jasbir Singh Mallour, M.L.A. against 

Dr. Raghubir Singh Kadian, M'L.A. for 
coming to/remaining in the well of the 

House, tearing the book of Rules of
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Procedure and Conduct of Business in the 
Haryana Legislative Assembly, leading to 
grave misconduct and grave disotder, 
breaking a light box in the House thereby 
committing contempt of the House/breach of 
privilege ete. by Dr. Raghubir Singh Kadian, 
M.L.A. on 5th March, 2002.. 

The Committee authorized the Chairperson 
to sign and present the 7th Preliminary 
Report to the House during the forthcoming 
Session of the Haryana Vidhan Sabha. 

26. 4th October, 2004 6 The Commitiee partly examined, considered 
ः and discussed the issues in regard to the 

alleged breach of privilege against Sarvshri 
Jai Parkash Barwala, Ex. M.L.A. (Now M.P.) 
Dharmbir Singh, Dr. Raghubir Singh Kadian, 
Karan Singh Dalal, Capt. Ajay Singh Yadav, 
M.L.As, 

The Committee decide to undertake a study 
tour to Panchmarhi (M.P.) from 15th October, 
2004 to 18th October, 2004. The Committee 
decided to hold its own meetings at New 

Delhi on 14th आएं. 19th October, 2004 and 

17फ October, 2004 at Panchmarhi (M.P.). 

The Committee desired that the necessary 
permission of the Hon’ble Speaker be 
obtained and necessary arrangements be 
made well in time to avoid any 

inconvenience 10 the Commiitee, 

27. 110 October; 2004 4 Meeting adjourned for want of quorum. 

28. 14th October, 2004 7 The Committee considered privilege issues 
against Shri Jai Parkash Barwala, Ex. M.L.A. 

{(Now M.P.) Shri Dharambir Singh, Shri 
Karan Singh Dalal, Dr. Raghubir Singh 
Kadian, Capt. Ajay Singh Yadav and Shri 

Jagjit Singh Sangwan, M.L As. 

The Committee decided to cancel its tour 
programme. which was to commence from 

15th October, 2004 to 19th October, 2004 to 
the State of Madhaya Pradesh. 

29. 19th Qctober, 2004 5 The Committee. partly examined, con'-s'idered 
and discussed the issues in regard to the 
alleged breach of privilege against Sarvshri
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32. 

33. 

2nd November, 2004 

एप November, 2004 

16th November, 2004 L
 

Jai Parkash Barwala, Ex. M.L.AT(Now M.P.) 

Dharmbir Singh, Dr. Raghubir Singh Kadian, 
Karan Singh Dalal, Capt. Ajay Singh Yadav 
and Jagjit Singh Sangwan, M.L.As. 

The Committee partly examined, considered 

and discussed the issues in regard to the 
alleged breach of privilege against Sarvshri 
Tai Parkash Barwala, Ex. कि... (Now M.P.) 

Dharmbir Singh, Karan Singh Dalal, Dr. 
Raghubir Singh Kadian, Capt. Ajay Singh 

Yadav and Jagjit Singh Sangwan, M.L.As. 

The Commiitee parily examined, considered 

and discussed the issues in regard to the 
alleged breach of privileges against Shri Jai 
Parkash Barwala, Ex. M.L.A. (Now M.P.) Shri 
Dharambir Singh, Shri Karan Singh Dalal, Dr. 
Raghuhbir Singh Kadain, Capt. Ajay Singh 
Yadav and Shri Jagjit Singh Sangwan, 

M.L.As. 

Meeting adjourned for want of quorum. 

The Committee informaly discussed the 
agenda fixed for the meeting and drafted and 
finalized the 8th Preliminary Report in 
regard to the question of alleged breach of 
privilege given notice of by Shri Puran Singh 
Dabra, M.L.A. and Shri Padam Singh, M.L.A. 

against Shri Jai Parkash Barwala, Ex. M.L.A. 
(Now M.P.) regarding taking of Mock Chair 
in the well of the House and showing himself 
as Speaker of the Assembly, defying the 
orders of the chair and challenging and 
protesting against the ruling of the Chair 
-constantly, thus committing the contempt of 

the House/breach of privilege etc. by Shri Jat 
Parkash Barwala, Ex. M L.A. (Now M.P.) on 

5th March, 2002. 

The Committee drafted and finalized the 8th 
Preliminary Report in regard to the question 
of alleged breach of privilege given notice 

of by Shri Rajinder Singh Bisla, ML.A. and 
Shri Ram Kuwar Sairi, M.L.A. against Shri 
Karan Singh Dalal, M.L.A. for obstructing and 
making uncalled for remarks against His 

Excellency, the Governor on 4th March, 

P
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2002 and helping greatly Shri Jai Parksh 
Barwala, Ex. M.L.A. (Now M.P.} in taking 
Mock Chair in the well of the House at the 
time when the Sabha was in Session on Sth 
March, 2002 thereby committing the 
contempt of the House/breach of privilege etc, 
by Shri Karan Singh dalal, M.L.A. on 5th 
March, 2002. 

The Committee drafted and finalized the 8th 

Preliminary Report in regard to the gnestion 

of alleged breach of privilege given notice 
of by Shri Bhagi Ram, M.L.A. and Pawan 
Kumar, M.L.A. for coming to/remaining in 
the well of the House in utter defiance of 
the Chair and continuously arguing with the 
Speaker, tiving to imanhandle with फिट Watch 
and Ward Staff and throwing 2 hook towards 
फिट Chair by Capt. Ajay Singh Yadav, ML.A,, 

breaking a light box while rushing to the well 
of the House, causing damage to the 
Government properiy by Shri Dharambir 
Singh, M.L.A_ and using upparliamentary 
words and uncalled for remarks etc. in the 

House by Shri Jagjit Singh Sangwan, M.L.A. 
and thereby committing the contempt of the 
House/breach of privilege etc. by Capt. Ajay 
Singh Yadav, M.L..A., Shri Dharambir Singh, 

M.L.A. and Shri Jagjit Singh Sangwan, M.L.A. 

on 5th March, 2002. 

The Committee also drafted and finalized the 
8th Preliminary Report in regard to the 
question of alleged breach of privilege given 
notice of by Dr. Sita Ram, M.L.A. and Shri 
Fasbir Singh Maijaur, M.L.A. against Dr, 
Raghubir Singh Kadian, M.L.A. for coming 
to/remaining in the well of the House, tearing 

the book of Rules of Procedure and Conduct 
of Business in the Haryana Legislative 

Assembly, leading to grave misconduct and 

grave disorder, breaking a light box in the 
House there by committing the contempt of 
the House/breach of privilege etc. by 

Dr. Raghubir Singh Kadian, M.L.A. on 
5th March, 2002.
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37, 

38. 

39, 

23rd November, 2004 

8th December, 2004 

13th December, 2004 

21st December, 2004 

28th December, 2004 

-Hth: February, 2005 

3
.
 
रे
 

The Committee authorised the Chairperson to 

sign and present the 8th Preliminary Report to 

the House during the farthcoming Session of 

the.Haryana Vidhan Sabha. 

The Committee confirmed the proceeding of 
the meetings of घाट Committee of Privileges 
held on 19th July, 2004, 2nd August, 2004, 

Sih August, 2004, 16th Augast, 2604, &b 

September, 2004, 20th September, 2004, 4th 
QOctober, 2004, 14th October, 2004, 19th 

Gceiober, 2004, 26in October, 2004 and 2nd 
November, 2004. 

Meeting adjourned for -want of quorum. 

The Committee partly examined/considered 
and discussed the issues in regard (0 the 
alleoed breach of privileges apainst Sarvshri 
Iai Parkash Barwala Ex-M.L.A. (fow M.P) 
Karan Singh Dalal, Dharambir Singh, 
Dr. Rabhubir Singh Kadian, Jagjit Singh 

Sangwan, Capt. Ajay Singh Yadav, M.L.As. 

The Committee partly examined/considered 

and discussed the issues against Sarvhsri Jai 
Darlranh दिये हा कब मु पल ये MT A Anaw हज हुए 
4 दे ८ दा 314 अऊ घा पर घद थक अपक «न he पाक अकधनअध f 

Dharmbir Singh, Dr. Raghubir Singh Kadian, 

Meceting adjounrcd for want of gquorum. 

Meeting adjounred for want of guorum. 

The Committee partly examined/considered 
and discussed the issues in regard to the 

alleged breach of privileges against Sarvshri 

Jai Parkash Barwala Ex-M.1.A. (Now M.P.}, 

Dharmbir Singh, Karan Singh Dalal, 

Dr. Raghubir Singh Kadian, Capt. Ajay Singh 
Yadav and Jagjit Singh Sangwan, M.L.As. 

The Committee decided to undestake study 

tour to Jaislmer (Rajasthan) on 22nd 

February, 2005 and hold its own meeting at 

New Delhi on 20th February, 2003, 

g 
i
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40. 20th February, 2005 

" 

* 41. 22nd February, 2005 

42. 25th February, 2005 

ol
 

— 

43. 2nd March, 2005 

44, 4th March, 2005 

7 

7 

The Committee considered the pending 
Privileges issucs against Sarvshri Dharmbir 

Singh, Kuran Singh Dalal, Dr. Raghubu 
Singh Kadian, Capt. Ajay Singh Yadav ard 
Jagjit Singh Sangwan, M.L.As. at Haryana 
Bhawan, New Delhi. 

The Committes considered the pending issues 
against Sarvshri Jai Parkash Barwala Ex- 
M.L.A. (Now M.'P._), Dharmbir Singh, Karan 

Singn Daial, Dr. Raghubir Singh Kadian, Capt. 
Ajay Singh Yadav and Jagjit Singh Sangwan, 
M.L.As. at Jaislmer. ः 

The Committee considered the pending 
Privileges issues against Sarvshri Jai Parkash 
Barwala Ex-M.L.A. (Now M.P.), Dharmbir 

Singh, Karan Singh Dalal, Dr. Raghubir 
Singh Kadian Capt. Ajay Singh Yadav and Aljmri जनक बम, 

Jagjit Singh Sangwan, M.L.As. at 
Chandigarh. 

The Committee decided to underiake a study 
tour to the State of Utter Pardesh and Madhya 
‘Pradesh from 2nd March, 2005 to 8th March, 
B TaTa¥-4 
LAATD 

The Committee further decided to hold its 

own meeting on 4th March, 2005 at 

Panchmari, on 6th March, 2005 at Chitrakat 

and 8th March, 2005 था Haryana Bhawan, 

New Delhi. 

The Committee considered Privileges issues 

against Sarvshri Jai Parkash Barwala 
Ex-M.L.A. (Now M.P.}, Dharmbir Singh, 

Karan Singh Dalal, Dr. Raghubir Singh 
Kadian, Capt. Ajay Singh Yadav and Jagjit 

Singh Sangwan, M.L.A3 

The Committee considered Privileges issues 
against Sarvshri Jai Parkash Barwala 
Ex-M.L.A. (Now M.P.), Dharmbir Singh, 

Karan Singh Dalal, Dr. Raghubir Singh 
Kadian, Capt. Ajay Singh Yadav and Jagjit 

Singh Sangwan, M.L.As. at Panchmari (M.P.)



72 

1 2 4 

45, 6th March, 2005 

46. B8th March, 2005 8 

The Committee considered Privileges issues 

against Sarvshri Jai Parkash Barwala 

Ex-M.L.A. (Now M.P.), Dharmbir Singh, Karan 

Singh Dalal, Dr. Raghubir Singh Kadian, Capt. 
-Ajay Singh Yadav and Jagjit Singh Sangwan, 
M.L.Asg:. at Chitrakut (MLP.). 

The -Committee considered Privileges issues 
against Sarvshri Jai Parkash Barwala 
Ex-M.L.A. (Now M.P.), Dharmbir Singh, Karan 

पाए Dalal, Dr. Raghubir Singh Kadian, Capr. 
Ajay.Singh Yadav and Jagjit Singh Sangwan, 
M.1L..As. at Haryana Bhawan, New Dethi. 

Consequent upon the completion of its five 
years term of Haryana Vidhan Sabhka under 
Articles 172 of the Consitution of India on 
fth March 2005, the four notices of 

Privileges Motion referred to the Committee 
has stood lapsed. 

]
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HOUSE COMMITTEE 

1. The House Committes for the year 2004-2005, consisting of the Deputy Speaker 

as Ex-officio Chairperson and four members and a special invitee was nominated to serve 

छा the Commiitee by the Hon'ble Speaker on 7th April, 2004. 

2. Shri Gopi Chand Gahiot, Deputy Speaker, was the Ex-officio Chairperson of 

the House Committee. 

3. The House Committee held total No. of 34 meetings, including two meetings in 

which the business could not be transacted for want of quorum. 

4, The names of the Members and number of meetings attended by each of them 

are given in the following iable ना 

Sr. Mo. Name of the Member Number of mectings 
attended 

1. Shri Gopi Chand Gahlot, 15 
Deputy Speaker 

2. Dr. Raghbir Singh Kadian, M.L.A. 33 

3, Rao Narender Singh, ML.A. 32 

*4,  Shri Kanwar Pal, ML A. ) 07 

#%5. Shri Moola Ram, M.L.A. 16 

Spacial lnvites 

1. Shri Daryao Singh 14 

के. Shri Kanwar Pal, M\L.A. ceased to be a member of the Committee consequent 

upon his resignation from the Haryana Vidhan Sabha on 19th July, 2004. 

केक Shri Moola Ram, M.L.A. ceased fo he a membear of the Committee 

consequent upon his disqualification from the membership of the Haryana 

Vidhan Sabha w.e.f. 5th November, 2004, | 

करू छत Daryao Singh, M.L.A. ceased to be 85 Special Invitee of the Committee 

consequent upon his disqualification from the membership of the Haryana 

Vidhan Sabha w.e.f. 5th November, 2004. 

5. The dates of meetings held, the number of the Members present and business 

transacted at each meeting are given below पा 

"डा. Date of meeting Number of Business transacted 

No. members’ 

present 

1 2 3 4 . 

1. 25th May, 2004 5 Shri Daya Nand Sheokand, Under Secretary, 

weicomed the members of the Commitee 

and explained its scope and functions: 

2. st June, 2004 6 Papers placed before the Committee :— 

(i) Memo No. 72-w-77/1797, dated 19th 

March, 2004 received from the 

Engineer-in-Chief, Haryanz PWD B&R
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4. 15th June, 2004 

5. 28th-Jane,-2004 

6. 6th July, 2004 € 

Branch, Chandigarh regarding 

installation of 20 Nos. ACs in the 
i 1 A Haryena M.L.As. Hostel was placsd 

before the Committee and the 

‘Committee noted the conients thereof. 

(ii) Endst. No. 72-w-77/2662/W1 dated 
29th April, 2004 received from the 
Engineer-in-Chief, Haryana PWD B&R 
Branch, Chandigarh regarding 

providing ACs. in Haryana M.L.As. 
Hostel was pilaced before पीट 
Committee. The Committee strongly 

recommended that the case of 
instatlation of 20 more ACs. in the 
Haryana M.L.As. Hosiei may be 
referred back to the guarter concerned 

with a view that.a great difficulty 15 
being taced tor the allotinent of rooms 

as most of the Hon. members prefer to 
S N Y AT N | 

GO in Wgicn 2६... ias Uoeh 

(1) The Committee discussed in detail 
regarding facilities provided in the 
M.1L..As. Hostel and Flats. 

The Committee discussed regarding facilities 

(1) In the absence of the Ex-officic 
Chairperson (Shri Gopi Chand Gahlot, 
Deputy Speaker) Shri Kanwar Pal 
Singh, a member of (he Committee was 
chosen 1o preside over the meeling. 

ही.) The Commitiee allotted the rooms in 

the Haryana M.L.As. Hostel for the 
duration of Session. 

The Committee discussed regarding facilities 

being provided in the M. As. Hostel and 

Flats. 

The Committee discussed regarding facilitics 

being provided in the M.L.As. Hostel and 
Flats. 

k] 
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1 2 4 

7. 13th July, 2004 

8. 19th July, 2004 

9. 27th July, 2004 

10. 3rd August, 2004 

11. 10th Augnst, 2004 

12. i7in August, 2004 

13. 24th August, 2004 

¥
 

13
 

(i) In the absence of the Ex-officio 
Chairperson (Shri Gopi Chand Gahlot), 

Rao Narender Singii, a member of the 
Committee was chosen to preside over 
the meeting, 

(ii) The Committee discussed regarding 
facilities being provided in the M.L.As. 
Hostel and Hats. 

The Committee discussed and decided that 

& reference be made ६० the Dirccior, 
Horticulture, Haryana for providing two 
Malies in the Haryana M.L.As. Hostel for 
proper maintenance of all lawns, flower pots 
ok 
. 

The Committee discussed the matter 

regarding increasing of room rent of Haryana 
WLT..As. हड्डी, Thereafter, the Committes 

decided that the matter be kept pending for 
the time being. 

The Coramittee discussed the varjous steps 
to be taken for the improvement of M.L.As. 
Hostel and Fiats. 

The Committee discnssed regarding facilities 

U“Ulllsfi lJlUn'luAb\lA Lld Lhiyy }J L As Hos!el दर, 

Flats. 

(i) In the absence of the Ex-oificio 

Chairperson {Shri Gopi Chand Gahlot 
Deputy Speaker), Dr. Raghubir Singh 

Kadian, a member of the Committee 

was chosen to preside over the meeting. 

हा) The Committee discus_sed regarding 

facilities being provided in the M.L.As. 

Hostel and Flats. 

(i) हाई the absence of the Ex-cfficio 

Chairperson (Shiri Gopi Chand Gahlot 
Deputy Speaker), Dr. Raghubir Singh 
Kadian, a member of the-Committee 

was chosen to preside over the meeting. 

(ii) The Commitiee discussed regarding 

facilities being provided in the M.L.As. 

Hostel and Flats.
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1 2 3 

14. उड़ा August, 2004 2 (i) 

ता) 

15. Tth September, 2004 4 (i) 

(ii) 

16. 10th Seplember, 2004 2 (1) 

{New Lreini) 

(i) 

17. [वी September, 2004 3 (i) 

(ii) 

In the absence of the Ex-officio 

Chairperson (Shri Gopi Chand Gahlot, 

Ueputy Speaker}, Dr. Raghubir Singd 

Kadian, a member of the Committee 

was chosen to preside over the meeting. 

The Committee discussed the various 

steps to be taken for the improvement 

of M.L.As. Hostcl and Flats. 

In the absence of Ex-officio 

Chairperson (St Gopi Chaud Gahlot, 

Deputy Speaker), Dr. Raghubir Singh 

Kadian, a member of the Committee 

was chosen to preside over the meeting. 

The Committee discussed about the 

various facilities to be provided in the 

M1 A= Hastel and Flate, 

In the absence of the Ex-officio 

Chairperson {Shri एज Chaud Gabitol, 

Deputy Speaker), Dr. Raghubit Singi 

Kadian, a member of the Committee 

was chosen to preside over the meeting. 

The Committee discussed about the 

varions facilities to be provided in पीट 

M.L.As. Hostel and Flats. 

in the absence of the Ex-officio 

Chairperson (Shri Gopi Chand Gahlot, 

Deputy Speaker), Dr. Raghubir Singh 

Kadian, a member of the Committee 

was chosen to preside over the meeting. 

Papers placed before the Committee 

Letter No. B/78/2004 dated 120 

Angust, 2004 received from the Chief 

Secretary to Government Haryana, 

addressed to the Commissioner & 

Secretary to Government, Haryana, 

Ilealth Department and Secretary. 

Haryana Vidhan Sabha. Chandigarh 

for the construction of new M.L.As. 

dispensary, Haryana at Chandigarh was 

placed before the Committee. and the 

Committee noted the contents thereof. 

P
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1 2 3 i 4 

(ili) The Committee discussed about the 
various steps to be taken for the 
improvement of M.L.As. Hostel and 

Flats. 

(iv) the Committee desired that the 
Engineer-in-Chief, PWD B&R Haryana 
may be asked to appear before the 
Committee in-its mesting to be held on 
2 1st Scptember, 2004 in connection with 
licence fees of the 16 newly constructed 
M.L.As_Flats. 

18: 21st September, 2004 4 . () Tn the absence’ of the Ex-officio 
- Chairperson (Shri Gopi Chand Gahlot 

Denuty Spedker), Rao Narender Singh 
o : a member of the Committee was'chosen 

to preside over'the meeting. 

i1y The f"nn-!rr“'ren ‘H"nrmflil‘l Aigrnccad 
7 दी. डा 

the ageénda fixed for the meeting. 

(iii) The Cemmittee orally examined the 
Engineer-in-Chief, Haryanz PWD B&R 
for not supplying the timely details of 

Licence Fee to the Haryana Vidhan 

Sabha Secretariat. The Committed also 
discussed with the Engineer-in-Chief, 
Haryana PWD B&R, Chandigarh for 
the improvement of Haryana M.L.As. 

4 Hostel and Flats 

«(iv), Memo. Na, 943 dated 3rd September 
2004 received from the Executive 
Engineer, Bridges Cotistraction 

* Division, Haryana PWD B&R Branch 
Chandigarh regarding recovery of 

licence fees in respect of 16 newly 
constructed M.L.As. Flats, was placed 

before the Committee, the Committée 

noted the contents thereof., 

19. 7th October, 2004 4 The Committee discussed the various steps 
to be taken for the improvement-of M.L.As. 

Hostel and Flats. 

20. 12th October, 2004 3 (i) In the absence of the Ex-officio 
Chairperson (Shri Gopi _C‘.h"and Gahlot, 

Deputy Speaker), Dr. Raghubir Singh
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21. 20th Cctober, 2004 4 

22. 26th October, 2004 4 

23. 2nd November, 2004 4 

24. 9th November, 2004 2 

25, 17th November, 2004 2 

Kadian, a member of the Committee 

was chosen to preside over the meeting. 

(ii) The Committee discussed the various’ 

steps to be taken for the improvement 

of M.L.As. Hostel and Flats. 

(i) In the absence of the Ex-officio 

Chairperson (Shri Gopi Chand Gahlot 

Deputy Speaker), Dr. Raghubir Singh 

Kadian, a member of the Committee 

wag chosen to preside over the mesting. अन्न e 

हा) The Committee discussed the various 

steps to be taken for the improvement 

एवं M.L.As. Hostel and Fiats. 

The Committee discussed the various steps 

io be taken for the improvement of the 

The House Committee welcomed the 

Chairman and mambers of the visiting Sigter 

Committee of Bihar Legislative Council and 

discussed about the facilities being provided 
to the M.L.As. and also discussed about the 

various matters of common interest. 

o the end, the Chainuan, Bouse Commiiiee, 

Bihar Legisiative Council thanked the Ex- 

officic Chairperson and the Members of पट 

House Committes of Haryana Vichan Sabha 
for their warm welcome and hospitality 
provided 1o them ; and also invited the House 
Committee to visit their State. 

(i) In the absence of the Ex-officio 

Chairperson (Shri Gopi Chand Gablot, 

Deputy Speaker), Dr. Raghubir Singh 

Kadian, 8 member of the Committee 

was chosen to preside over the meeting. 

(ii) The Committee discussed the various 

steps to be taken for the improvement 

of M.L.As. Hostel and Flats. 

(i) In the absence of the Ex-officio 

Chairperson (Shri Gopi Chand Gahlot, 
Deputy Speaker), Dr. Raghubir Singh 
Kadian, 2 member of the Committee 

was chosen to preside over the meeting. 

| &
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26. 23rd Novémber, 2004 

3 

t 

27. 25th Novemb{er,'ZOOc% 

28. ldth December, 2004 

29. Zist December, 2004 

", 30. Bih Febrary, 2005 

- 

31. 15th Febroary, 2005 

IN
R]
 

fu
— 

[ o]
 

दीं) 

पर) 

The Committee discussed फिट various 

steps to be taken for the improvement 
AERETYT Ao इन... धार 11 
UL कि, ived ae & इन दिन DRI 1 दब 

In the absence of the Ex-officio 
Chairperson (Shri Gopi Chand Gahlot, 
Deputy Speaker), Dr. Raghubir Singh 
Kadian, a member of the Comumittee was 
chosen to pieside over the meeting 

The Committee discussed the various 
sieps 1o be taken for the improveinesnt 
of ML.As. Hostel and Flats, 

The Business could not be transacted for 

want of quorum 

The 1C0mm1ttec discossed the various steps to 

एड taken for फिट improverent of M.L.As, Hostel 

and Flats. 

The Business couid not be transacted for want 

छा QrOItin. 

) 

(ii) 

Consequent upon the resiguation ol 

Shri Gapi Chand Gahlot, Deputy 

Speaker, Ex-officio Chairperson of the 
House Committee from the 

harchin ~f tha Harvanns Widh 
MUIMOCIENIP O LG i yiun अकाल 

Sabha, Dr. Raghubir Singh Kadian, a 
member of the Committes was Chogen o 

act as Chairperson of the House 

Committee. 

The Commitiee discussed regarding 
facilities being provided in the M.L.As. 
Hostel and Flats, 

Consequent upon the resignation of 
Shri Gopi Chand Gahlot, Deputy 
Speaker, Ex-officio Chairperson of the 

House Committee from  the 

membership of the Haryana Vidhan 
Sabha, Dr. Raghubir Singh Kadian, a 
member of the Committee was Chosen 
1o act as Chairperson of the House 
Committee, 

The Committee discussed regarding 
facilities being provided in the M.L.As. 
Hostel and Flats,
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Consequent upon the resignation of 

Shri Gopi Chand Gahlot, Deputy 
Speaker, Bx-officio Chairperson of 
House Committee from the 

membership of the Haryana Vidhan 

Sabha, Dr. Raghubir Singh Kadian, a 

meniber एव the Committee was Chosen 

to act 85 Chairperson of the House 
Committee. 

The Committee discussed regarding 

facilities being provided in the M.L.As. 

Hostel and Flats 

Consequent upon the resignation of 

Shri Govni Chand Gahlot, Deputy 

Speaker, Ex-officio Chairpérson of 
House Commitiee from the 
membership of the Heryana Vidhan 
Sabha, Dr. Raghubir Singh Kadian, a 
member एवं the Cummiites was. Chosen 

to act as Chairperson of the House 

Committee 

The Committee discussed regarding 

facilities being provided in the M.L.As. 
TT i 
LILIBLCE dbikl L ik, 

Consequeni upon the resignation of 
Shri Gopi Chand Gahlot, Deputy 
Speaker, Ex-officio Chairperson of the 
House Committee from  the 

membership .of the Haryana Vidhan 
Sabha, Dr. Raghubir Singh Kadian, a 

member of फिट Committee was Chosen 
to act as Chairperson of the House 

Committee. 

The Committee discussed regarding 

facilities being provided in फीट M.L.As. 

Hostel and-Flats B 

1 2 3 

32. 25th February, 2005 2 (i 
{ New Delhi) 

{ii} 

33. 2nd March, 2005 2 ) 

(i) 

34. 7th March, 2005 2 {i) 

(ii) 

Proceedings N 

= r 

] 

A record of the proceedings of the meetings of the.Committec has been kept 

in the Haryana Vidhan Sabha Secretariat 
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LIBRARY COMMITTEE - 

The Committee consisting of six Members was nominated by the Hon’ble 
Speaker on 7th April, 2004 for the year 2004-2005. Smt. Swatantar Bala, a Member 
of the Committee was appointed as Chairperson 

The name एव the members, एव the Committee and the No. of फिट meetings attended 

by each of them ont of the total No. of 45 meetings held during the period under 
review are given below पान : 

Sr.  Name of the Members Number of meetings 
No. attended 

1. Smt Swatantar Bala -Chairperson i 36 

2. Shri Suraj Mal Member 15 

3: Shri I.P. Barwala Member Nil 

4. Shri Chander Mohan Member 01 

5. Shri Hamid Hussain Member 27 

6. Smt. Vidya Beniwal Member 39 

7. Shri Ranbir Singh Mandola Spl. Invitee - 26 

8. Shri Krishan Lal Panwar Spl. Invitee के 03 

9. Shri Ram Kumar Katwal Spl. Invitee 13 

Smt. Vidya Beniwal Member & Shri Ranbir Singh Mandola, M.L.A. was 
nominated by Hon’ble Speaker as a Special Invitee w.e.f. 31st May, 2004 to serve the 
Committee for the remaining period of the year 2004-05 

Shri' Krishan Lal Panwar, M.L.A. was nominated by the Hon'ble Speaker as a 
Special Invitee w.e.f. 5th July, 2004 to serve the Committee for the remaining period 
of the year 2004-05 

Shri Ram Kumar Katwal, M.L.A. was nominated by Hon’ble Speaker as a Special 

Invitee w.e.f. 18th October, 2004 to serve the Committee for the remaining period of 
the year 2004-05. 

The Committee selected the publications on different subjects. The value of 

publication purchased during the year 2004-2005 including the cost of Newspapers/ 
magazines etc. was Rs. 77,000/-. In addition to it, Govt. Publication worth 

Rs. 12,487/« were also purchased. 

Meetings held and Business Transacted 

_ Details regarding the dates of meetings held number of meetings, number of 
members including Special Invitees present and business transacted in each meetings 
are as given below ;— 

Sr. Date Number of Business Transacted 

No. Members 

1 2 3 4 

1. 20th April. 2004 1 ' No Quorum. 

2. 18th May, 2004 3 (i} The Committee decided that like that of 

. ! previous year the book in English, पाएपी,
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25th May, 2004 

1st June, 2004 

$th June, 2004 

15th June, 2004 

17th June, 2004 
( Katra) 

28th June, 2004 

6th July, 2004 

14th July, 2004 

20th July, 2004 

27th- July, 2004 

3rd August, 2004 

10th August, 2004 

16th August, 2004 

24th August, 2004 

Punjabi & Urdu etc. on different subjects 

एट purchased for thz use of Library on 

basis of discount recommended by the 

Good Offices Committee for the year 

2004-2005. 

(ii) The Committee desired that the existing 

newspapers/magazines/periodicals being 

supplied at present be continued. 

The Committee selected 6 books लि the use 

of Library. 

The Committee selected 6 books for the use 

of Library. - 

The Committee selected 5 books for फिट use 

of Library. 

The Committee selected 6 books for the use 

of Library. 

The Committee discussed the various steps 

to be taken for the improvement of the 

library. 

The Committee selected 3 books for the use 

of Library. 

The Committee selected 6 books for the use 

of Library. 

The Commitice selected 6 books for the use 

of Library. 

The Committee selected 6 books लि the use 

of Library. 

The Committee selected 4 books लि the use 

of Library. 

The Committee selected 4 books for the use 

of Library. 

The Committee selected 5 books for the use 

of Library. 

The Committee selected 2 books for the use 

of Library. 

The Commiriee selected 3 books छि the use 

of Library. 

“ 
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17. 

23, 

25. 

26. 

27. 

28. 

29. 

30, 

31. 

31st August, 2004 

7th September, 2004 

14th September, 2004 

21st September, 2004 

5th Qctaber, 2004 

11th October, 2004 

19th Qctober, 2004 

26th October, 2004 

2nd November, 2004 

5th November, 2004 
{ New Dellu) 

9th November, 2004 

16th November, 2004 

23rd November, 2004 

6th December, 2004 

14th December, 2004 

o
 Books were placed before the Committee for 

selection but the Committee did not select 

any books. 

The Committec selected 3 baoks for पट use 

of Library. 

The Committee selected 4 baoks for फट use 

of Library. 

The Committee selected 7 books for the use 

of Library. 

The Committee selected 7 books for the use 

of Library. 

Books were placed before फिट Committee for 

selection but the Committee did not select 

any book. 

Books were placed before the Committee for 

selection but the Committee did vot select 

any book. 

Books were placed before the Committee for 

selection but the Committee did not select 

any book. 

Books were. placed before the Committee for 

selection but the Committee did not select 

any book. 

Books were placed before the Committee for 

selection but the Committee did not select 

any book. 

Various steps to be taken for फिट 

improvemment of library. 

Books were placed before the Committee for 

selection but the Committee did not select 

any book. 

Books were placed before the Commitiee for 

selection but the Commitice did not select 

any book. 

Books were placed before the Committee for 

selection but the Committee did not select 

any book. 

Books were placed before the Committee for 

selection but the Committee did not select 

‘any book.
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32. 20th December, 2004 3__, . .Books were placed before the Committee for- 

’ " selection but the Coramittee did*not select 

any book. 

33. 23rd December, 2004 6 Books were placed before the Commiitee for 

{ New Delhi) selection but the Committee did not select 

any book 

34, 26th December, 2004 4 .Books were placed before the Comnn’ttce"" for 

{ Udaipur) selection but the Committee did not select 

T any book - = ! 

35. 27th December, 2004 4 Books were placed before the Committee for 

( Mount Abu) selection but the Committee प्रांत not select 

any book. 

36. 30th Decémber, 2004 6 Various steps to be taken for the 

( New Delhi) improvement of-library. 

37. Ath' January, 2005 4 Various steps to be taken for the 

' improvement of library. 

38. 110 January, 2005 4 The Committee selected 2 books for the use 

R of library. 

39, 18th January, 2005 3 No Quorum. 

40. 10th February, 2005 4 The Committee selected 6 books for the use 
of library. 

41. 16th February, 2005 6 The Committee discussed the various steps 

(10 be taken for the improvement of library. 

42. 21st February, 2005 2 The Committes discussed the various steps 
to be taken for the improvement of library. 

43. 23rd February, 2005 है The Committee discussed the various steps 

‘(¢ New Delhi) to be taken for the improvement of library. 

44. 24th Fcbruaryb, 2005 6 The Committee discussed the various steps 

( New Delhi) to एड taken for the improvement of library. 

45. 2nd March, 2005 4 The Committee discussed the various steps 

to be taken for the improvement of library. 

46. 5. The Committee discussed the various steps 3rd March, 2005 - - 

_ 10 be taken for the improvement of library. 
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COMMITTEE ON PETITIONS 

(Under चाह 303) 

1. The Committee on Petitions for the 12th Session of Tenth Vidhan Sabha held 
on 21st lune, 2004 was nominated on 20th June, 2004 by the Hon'ble Spaaker Under 
Rule 303 (1) of the Rule of Procedure and Conduct of Business in Haryana Legislative 
Assembly and rotified on the 21st June, 2004. 

2. Shri Gopi Chand Gahlot, Deputy Speaker was nominated as the Ex-Officio 
Chairperson of the Committee. 

3. The names of the Members of the Committee arc given below — 

St. No. Name of the Member 

1. Shri Gopi Chand Gahlot, Deputy Speaker Ex-Officio Chairpersen 

2. Shri Puran Singh Dabra, M.LA. - Member 

3. Smt. Veena Chhibbar, ML A. Mermiber 

"4, Shri Fashiv Mallour, MLA Member 

5. _Shri Jitender Singh Malik, MI.A. Member 

The Committee did not held any meeting upto 28th September, 2004. 

1. The Committee जा Petitions for the 13th Session of Tenth Vidhan Sabha held 
on Z9th September, 2004 was nominated on 27th September, 2004 by the Honbie Speaker 
Under Rule 303(1) of the Rule of Procedure and Couduct of Business in the Haryana 
P पार कट मैं; पंप “रे पते o 21... MWL O _  _ T त्शध्ाध अप उप कर LASHCHIULY चपकप्द 11 पावर दिया il wic 27 DOPLCIILICT, LU 

2. Shri Gopi Chand Gahlot, Deputy Speaker was nominated as the Ex-Officio 
Chairperson of the Committee. 

3. The names of the Members of the Committee are given below :— 

Sr. No, Name of the Member 

1. Shri Gopi Chand Gahlot, Deputy Speaker Ex-Officio Chairperson 

2. Shri Ram Bhagat, M.L.A. Member 

3. Shri Puran Singh Dabra, M.L.A. Member 

4. Shrt Jasbir Mallour, M.L.A. Member 

5. Shri Jitender Singh Malik, M.LL A. Member 

4. Mee‘tm'g held and Business transacted :— 

The Committee did not held any meeting upto 30th November, 2004.
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held on 15 December, 

86 

The Committee on Petitions for the 14th Session of Tenth Vidhan Sabha 

2004 was nominated on 21st November, 

e Ruie. of Procedure and Conduct of Business in घट 
2004 by the Hon’ble 

Sp'e_aker Under Rule 303(1) of th 
39 

Haryara Legislative Assembly and notified on the Ist December, 2004. - 

2. Shri Gopi Chand Gahlot, Deputy Speaker was nominated as the Ex-Officio 

Chairperson of the Committee. 

3. The names of the Members of the Copiumittee are given below ना 

________—______________
____________S___r. o, Name of thc Member 

रे 

1. Shri Gopi Chand Gahlot, Deputy Speaker Ex-Officio Chairperson ं 

2. Shri Pam साया, ही... Memher * 

3. Shri Puran Singh Dabra, M.L.A. Member 

4. Shri Jasbir Maltout, M.L.A. Meniber 

_____________—_________
_______________5. Shri Jitender Singh Malik, M.L.A. Member 

4. Meeting held and Business transacted — 

The Commitico did not held any meeting upso दिए March, 2005. 
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' RULES CCMMITTEE 
The Committee consisting of seven Members of the Haryana Vidhan Sabha was 

—+ nominated by the Speaker on the 7th April, 2004 and notified vide notification No. HVS- 
हक... LA-70/2004/22, dated the 8th April, 2004 
" The Committee held 32 mestinss durine the neriod nnder review The names of 

Members and number of meetings atiended by each of them are shown in the foliowing 
table :— 

Sr. No. Name of the Member Number of 
3 meetings 4 

attended 
"~ 1. Shr Satbir Singh Kadian, Speaker __Ex-officio 18 एए Speaker Ex-officio it 

Chairperson 
r 2. Shri Bhajan Lai, ML.A. Member 

3. Shri T1dai Bhan, नी 1... 5. Member 2 
*4, Shri Krishan Pal Gujjar, ML .A. Member 4 
5. Shri Karan Singh Dalal, M.L.A. Member 27 
6. Shri Tejveer Singh, M.L.A. Member 6 
7. Shri Jagjit Singh Sangwan, M.L.A._ Member 25 

**8, Shri Dharam Pal (Nilokheri), M.L A Member 5 
**9. Shri Ramesh Rana, ML A Member 1 

*%%10. Shei Krishan Lal Panwar, ML.A Mamber — 
" #%%%]11. ShriNafe Singh Rathi, M.L.A. Member 1 

S *¥*12. ShiiRamphal Kuadu, MLA. Mombin H 
|... Meetings af places other ihan Chandigarn गियियिकिपपएए Chandigarh 
' The Rules Committee held two meetings at Harvana Bhawan, New Delhi. and 

Mumbai which are included in the total number of 32 meetings 
Business Transacted 

* The Rules Committee examined the first 118 rules of the Rules of Procednre 
and Conduct of Business in the Haryana Legislative Assembly and suggested certain 
recommendations/suggestions etc. therein but no report was presented during the 

o period under review. 
Proceedings 

A record of proceedings of the meetings of एंड Rules Commintes has been kept 
in the Haryana Vidhan Sabha Secretariat 

* Shri Krishan Pal Gujjar, M.L.A., resigned his seat in the Haryana Legistative Assembly 
vide his letter dated 18th July. 2004, which had been accépted by the Hon’ble Speaker 
Haryana Vidhan Sabha on the 19th July, 2004 vide notification No. HVS-LA-103/2004/ 
60, dated 19th July, 2004 

** §/Shri Dharam Pal {Nilokheri) and Ramesh Rana, M.L As. were nominated as Members एव the 
; - Committee by the Honble Speaker w.e.f. 28th September, 2004 vide notification No. HVS-LA- 
N 70/2004/73, dated the 23th Scptcmber, 2004. 

*** 5/Shri Krishan Lal Panwar and Ramphal Kundu, M.L.As. were nominated as Members of the 
Committee by the Hon'ble Speaker w.ef. 160 February, 2003 vide notification No. HVS-LA- 
70/2004/8, dated 16th February, 2005, 

**#* Shri Nafe Singh Rathi, M.L.A. was nominated as Member of the Committee by the पता फिट 
Speaker w.ef 16th February, 2005 vide nofification No. HVS-LA-70/2004/6, dated 
16th February, 2005 and चाट Hon’ble Speaker accepted the resignation of Shri Nafe Singh 
Rathi, M.L.A. from the Membership of the Committce w.e.f. 25th February, 2005 vide 
notification No. HVS-LA-70/2004/8, dated the 25th February, 2005
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BUSINESS ADVISORY COMMITTEE 

The Business Advisory Committce which was nominated on 28th January, 2004, 

continued upto Sth June, 2004 when a new Committee was nominated by the Hon’ble 

Speaker on the 10th June. 2004 and notified vide Nolification No, HVS-LA-3772004/ 

39, dated 10th June, 2004. 

The Committee which was nominated on 10th June, 2004 held one ,meeting 

i e. on 20th June, 2004. The name of the Members of the Committee, Special Invitge 

and the meecting attended by each Member/Special Invitees are given 

below पा 

Sr.No. Name. of the Members Number of mesting 

atiended 

1.  Shri Satir Singh Kadian, Speaker 1L 

2. Shri Om Parkash Chautala, Chief Minister — 

3.  Shri Sampat Singh, Finance Minister 1 

A 1o हक पटल T T o P I 
. अब b ulllly_ul HIAIEII! के. अत कफ वि के. R दर 4 a हि 

Minister — 

5. Capt. Ajay Smgh Yadav, M..A. i 

(Officiating C.L..P. Leader) 

6.  Shri Krishan Pal Gujar, M.L.A. — 

7.  Stri Ram Bhagat, M.L.A. 1 

Spectal Invitee 

Shri Gopi Chand Gahlot, Deputy Speaker 1 

Report Presented 

The following report was presented on the date noted against :— 

T.Sr.No.  Subjéct matter पसंद  Dawof 
Fresenlation 

1. Recommendation regarding allocation of time for 21st June, 2004 

_ tansaction of Government Business for the meetings of ’ 

the Haryana Vidhan Sabha held on 21st June, 2004 ie 

:Obituary Refercnces ; Papers to be laid/re-laid on the Table 

of the House ; Presentation of छिपा Preliminary Reports of 

the Committee of Priveleges ; Presentation, Discussion and 

Voting on Excess Demands Over grants and Appropriation 

for the year 2001-2002 ;°Official Resolution ; The Haryana 

Appropriation Bill, 2004 in respect of Excess Demands 

Over Grants and’ Appropriation छि फिट year 2001-2002; 

and Legislative Business. 

/)
 

-
}
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The Committee which was nominated on 10th June, 2004 continued to function 
upto 21st September, 2004 when a new Committee was nominated by the Hon'ble 
Speaker on the 22nd September, 2004 and notified vide Notification No. HVS-LA- 
37/2004/70, dated 24th September, 2004. 

The Committec which was nominated on 22ad September, 2004 held छा 
meeting i.e. on 29th September, 2004. The name of फिट Members of the Commuttee, 
Special Invitee and the meeting attended by each Membes/Special Invitee are given 

.. below :— 
[ 

Sr. No. Name of the Members Number of meeting . 
= attended 

ः 1... आपां Saibir Singh Radian, Speakei i 

: 2. Shri Oin Parkash Chautala, Chief Minister 1 

। 3.  Shri Sampat Singh, Finance Minister 1 

." 4,  Shri Dhirpal Singh, Town & Country Planning 
v Minister 1 

' 5. Capt. Ajay Singh Yadav, ML A. 1 
. {Officiating (एव... Leader) 

सर हैं... Shri Ram Bhaga, हनी. A, i 

1. 7. Shri Puran Singh Dabra, M.L.A, L 

- Special Invitee 

= Shri Gopi Chand Gahlot, Deputy Speaker — 

Ranart Procantad ] Repart Presented 
T 

The following report was presented on the date noted against :— 

भा. No. Subject maticr Diate of 

Presentation 

Recommendation regarding allocation of time for 294 ‘September, 

transaction of Government Business for the meeting of 2004 

the Haryana Vidhan Sabha held on 29th September, 2004 
i.e. Obituary References, Papers to be laidfre-laid on विद 

f; Table of the House; Presentation of four Preliminary 
Reports of the Committee of Privileges and extension of 
time for the presentation of final reports thereon ; and 

Legislative Business, e 

The Committee which was nominated on 22nd September, 2004 continued to 

function upto 15th November, 2004 when a new Committee was nominated by the 

Hon’ble Speaker on the 16th November, 2004 and notified vide Notification No. HVS- 

LA-37/2004/79, dated हा November, 2004



meetings i.e. on 1st and 2nd December, 

Committee, Special Invitee and the megting 
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The Committee which was nominated on 16th November, 2004 held two 

are given below :— 

2004. The.name of the Members of the 

attended by each Member/Special Invitee 

Sr.No. Name of the Members Mumber of 
mcct_""_-_—______—___—_—_

_—___—_——__—__-—_‘u.'-'g 

attended 

1. Shri Satbir Singh Kadian, Speaker 1 

2. Shri Om Parkash Chautala, Chief Minister 1 

3. Shri Sampat Singh, Finance Minister 1 

4. Shri Dhirpal Singh. Town & Country Planning 

Ministei 
i 

5. Capt. Ajay Singh Yadav, M.L.A. 1. 

(Officiating C.L.P. Leader) 

6. Shri Ram Bhagat, ML.A. — 

7. कल Puran Singh Dabra, M.L.A. 1 

अल. _ S B . 
t',l‘.l.."‘l.'lal इश्क टूट 

Shri Gopi Chand Gahlot, Deputy Speaker —_— 

Report Presented 

The following report was presented on the date noted against पा 

डा. No. Subject matter 
__———_——___—_—_—-—_—_-—___—Dalé of 

अप Presentation 

Recommendation regarding sllocation of time for 

transaction of Government Business for the meetings of 

the Harvana Vidhan Sabha held on 1st and 2nd 

December, 2004 i.e. Obituary References ; Papers to be laid/ 

re-laid ; Presentation of four Preliminary Reports of the 

Committee of Privileges and extension of time for the 

presentation of final reports thereon ; Presentation, 

Discussion and Voting on Supplementary Estimates for the 

year 2004-2005 (First Instalment) ; The Havyana 

Appropriation Bill, 2004 in respect of Supplementary 

Estimates for the year 2004-2005 (First Instalment) ; and 

Legislative Business. हि 

15 December, 

2004 

~j
 

The Commitice which was nominated on 16th November, 2004 continued (0 

function upto 20th March, 2005 when a new Committee was nominated by the Hon’ble 

Speaker on the 215. March, 2005 and notified vide Netification No. HVS-LA-48/ 

2005717, dated 21st March, 2005. 
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- The Committee which was norminated on 21st March, 2005 held one mecting i.e. 

~ Oon 2 1st March, 2005. The name एव the Members of the Committee, Special Invitee and the 

£ meeting attended by each Member/Special Invitee are given below पा 

Se. Mo, Name of the Mambere Numbear of meeting 
attended ° 

. Shri Harmohinder Singh Chatha, Speaker 1 

_ 2. Shri Bhupinder Singh Hooda, Chief Minister i 

दि 3.  Shri Randeep Singh Surjewala, Parliamentary 1 

s Affairs Minister - 

T 4,  Shri Om Parkash Chautala, ML.L.A. — 

- 5. ShriRadhey Shyam, ML.A. 1 

Special Invitee 

Shri Azad, Deputy Speaker 1 

_Report Presented - 

The following report was preserted on the date noted against :— 

-~ Sr.Mo.  Subjecimaiier Date of 
है 

कै Presentation 

S T Recommendation regarding allocation of time for 215 March, = =22 

=~ transaction of Government Business for the meetings of 2005 

T the Haryana Vidhan Sabha held on 22nd आएं 23rd March, 

2005 i.e. Obitvary References ; Papers to be latd/re-laid 

on the Table of the House : Discussion on Governor’s 

Address ; Resumption of Discussion on Governor's 

Address and Voting on Motion of Thanks : ‘Presentation 

= of Supplementary Estimates for the year 2004-2005 (2nd 

- Instaiment) and the Report of the Estimates Committee 

thereon ; Presentation of Vote on Account लि the first three 

months of the Financial Year 2005-06 ; Discussion and 

Voting on Supplementary Estimates for the year 2004-05 

- {2nd Instalmént) ; Discussion and Voting on Vote on 

Account for the first three months of the Financial Year 

हि 2005-06 and reply by the Finance Minister. The Haryana 

j’ - Appropriation Bill in respect of the Supplementary 

A ‘Estimates for the year 2004-05 (2nd Instalment) ; The 

¥ . Haryana Appropriation Bill in r=spect of Vote on Account 

T for the first thiee months of फिट Financial year 2005-06 ; 

- and Legislative Business. 

1 39595-H.VS—HGP,Chd. 

——— e ———————————————————— 


